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dvoCdtCS 
of the RespOfldent- 	 - 	 - - -- - - 

— 	- 	- 	
- 0rer ftheTr1a 

Date 

15.12.2004 present: The Hon'ble Mr. justice RaKi 
Batta, Vice-ChaZmafl. 

This t2ici1fl IS ni form 
Heard Mr.D.SUr. learned counsel 

-; :-•- 	
for the applicants. After hearing the 

learned counsel for the applicant it 

is found that the verification in 

respt of number of paragraphs of the 

t(gisti r I ppj;tjonincluding4;8.43t 

the said pleadiflg8 cannot be matter 

i. of legal advice. Verification the 

pleadings be accordinglY corrected. 

BesideS this 1  e4er record of ear- 

0 e ClIff 	 her petition be placed along with 

bot 	p1 -h 	 this matter. The matter be listed 

f,4 	
before the Division Bench bef*-Ue 

(Z 

 

Ifirst week of january. 2005 in as 

zi 	
• 	 1much as i do not find any urgency in 

9- ,- o 	• 	
the matter. 

Stand over to 3.1 .2005. 

'el 
H 	- 

viceChairmaP 

• 	 t 	
bbl 	 .4 



0.A. 320/2004 

301.2005 	Hea-rd Mr. D. Sur, learned -, 	
couhsel±or the applicants ançlalso 

(\(o 	 Dr. M.C.' Sarma., learned counsel for 

D/iceJi' 	 the raiiys., 

L --( 	
Issue notice to show cause as 

- 	 4_4C9_. 

to why .appliction siall not be admitt 
$P 	 ed.' 

List on 01.02.2005 for admiss- 

f7 ; 

- - 

07.02.OS present: The Hon'ble Mr.MK.Qupt, 

	

'••\ - 	" 	 Jüthcia1 Mnber • '. 	• 
An applxcatiort £s received fro -n 

• 	 Dr. C.Sharm, le-arned"bounge'l fOr the 

' Ra1ways stating that due to personal 

'reasbns he will not be able to attend 
r'f 	

the Tribunal. Reply has not been filed 

N- 	 Adjourned to 10.32005. 

I CA 

bb 	
ME (J) 

CIN- 
10t3.65. Present: Hon 1 blc J4r,austjce 	5iva- 

ra jan, ViceChairman. 

Hon'ble MrK.V.Prahjadan, • 	
Member(h). 

Dr,14, C, Saryna the learned counsel for' 
the Railway szbmits that the reply is 

ready and is being handed over to the 

1T\ 	 learned counsel for the applicant to- 

day itself. Hence this case is adjour- 

ned 24,3,05. iejoinder if any, be fed 

xitthe meantime, 	 - 
• TT 

Membef 	 Vice-Chairman 

- in 

_ • t- 	- 	' 	' 	' ' 	- 	' 	'' 	-.-: L1'" - 	- A 
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O .A. 320/2004 

Dare 	 rd 	t 4eTr 	 - 

29.4.2005 	Dr. M.C. Sarma, learned 

•
submits that written statem 

• 	 /A/J 3"4 	filed. Hence, this case is 

• 	

final hearing on 26.5.2005* 

e 	 any, in the meantime. 

mb 

CD 
O- 	

)1tOL9 

iec9 	2/L1 f o26 .s .2oos 	Division Øench is 

lAdjourned.tO 13.6.2005 for'l 

1 bb 	 H 

13.6.65. 	The learned counsel 

cant is absent. Dr.M.C.Sa 

Railway counsel. for the  Re 

present. 

pq4t the matter on 23 

/ 

- 

( 	Member 	 V 

im. 	 . 

• 	
. 	 . 	 . 	 . 

. 	
. 23.6.2005 	Post on 4.8.2005 for 

:L 	1 	9 
mb 

4 • • 
05• 	 Mr. D. Sur leaed co 

applicant is not present. 
Sarma learned counsel for 

the
I

i.s present and he submits 

Pp 	was absent. 
chance the matter on 16. 

Mi ~er 	 Vic 

1m 	 . 	 H 

ilway counsel 

thas been 

sted or 

Hjoinder, if 

qz 

ic s-Chairman! 

ailablee 

ing. 

r]the appli-

learned 

p$ndent. is 

Chairman 

aringo 

ce-Chairman 

el for the 

.M.C. 

e Railway 

at even 

nsel for 

a las 

5. 

irman / 



..) 	 .. 

o.A. 320 of 2004 

16.8.05. 	Mr.D.Sur learned counsel for thpli-. 

cant is not presents ør.M.C.Sarma learned 

C Railway counsel is present and he submits 

• 	 that even on.. the last three occasions 

• 	 there is no appearence for the applicant. 

Post the ratter before the, next. available 

Division Bench* 

emb r 	 Vice-Chairman 

lm 

4.10.2005 	Mr. D. Stir, learned counsel for 

the applicant is absent consistantly. 

NP 

O 	Vv1 	
Dr. M.C. Sarma, learned Railway counsel 

pressed for hearing. As a lastchance, 

€tn itv cLz ,&M7 	 post on 22 • 11.2005. 

'jeer 

dfl 	 3. 

Vice-Chairman  

mb 

22.11.205 	?ost befor4 the iivision 8 69h. 

/ 
'1-' 	1fr 

Vice..Chajrman 
mb 

s taken up .  
Gauhati I4h C.urt in W?(C) 

The sigh Crt does not have irisdic-. 
tien to enter3jn 	 griev. 	made in 
this Writ ?etitiàn, accrdingly 1  this 
Writ ?etjtj.n stari$djrnjssed. }.wever - 	

• 	 it was een to theA4ti,nr to apraach 
• 	 the Central Adm,jnjstrat'1e Triunaj, 

tewards redresa of theirjevance. 
Rence' this O.k, When 	matter 

• 	 came u,p4.r hearing on 
in 1..1e5, 29. 420e5 2005 0  

* 	 13.6.15, 
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4 
O.k. 32S of 2034 

The matter was taken up before the 
Gauhati High C.urt in WP(c) N..$237/2004. 

As per dedisi.n of the Apex Ceurt rendered in 

I..Chandra Kumar Vs.tini•n of India, tep.rted 

In 1997 1 GL? (sC)1 the ..Wrttetitjs*s_ 

dismised.Aec.rdingly, the petiti.ner has 

approached this Tribunal. Ience this O.k. 

When the matter came up for hearing on various 
•ccasl.ns that is on 13.3.05, 29.4o20E 0  

• 	26.5..2005, 13.6.05, 4.8.05, 16.8.05 0  4.10.05 

neither the applicant n.r the counsel for the 
applicant was pot present in the Court. The 
C.rt had k2m recorded the order dated 
4. 1.S5 as feIl•ws: 	 - 

11  Mr,D.Sur, learned counsel for the 
applicant is a3sent c.nsiS.t*ntly. 

Dr.M.C.Sarma, learned Railway 
ceunse.t pressed for heariig. As a 
last chance post on 22. 11.2005. " 

On 22.1195  the matter was lised before 
the Division Benchc To-day the learned 
counsel for the applicant is abssent r4m 

Dr.M.C. Sarma, learned cotm'sei for the Respo%i 
dents has su]rnitted that prsaly the app1i' 

cant may net Jeinterested to 	uet the 

matter.. Càns4dering the £act2 the censistant 

• 	of the learned counsel for the 
applicant it apears that the counsel is net, 

interested to pursue the matter. Acc.rdingly, 

the O.k* is dismissed for default:.. No order 
as  t7--- 
vice-chairman OT) 

In 

0 

'A' 
vi7..chatrrnan ('4)• 
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BEFORE THE CENTR(L. ADMINISTRATIVE TR I DUNPL. 

(3UWHAT :c BENCH AT GUWAHAT I 

• 	(Application under 	section 	19 of 	the 	Admir:i.strative 
Tribunal Act 	1985) 

W 24 

BETWEEN 

• Tinsukia District Tribal Sang ha 	and 
Aciother.  

• AFPL.. I CANTS 

-Vsrsus- 

The Union of 	India & Ors 

RESPONDENTS 

I N D S X 

• 	8]. _ No, 	 P - ic-  Wrs of document 	Paoe No 

1 Hpl i cat.ton 1 to 	O 

Verification 2t 
3. Ar- ne<ure-1 Employment Notice 

NFR-2/2001 	 - 
• 4 Annsxure2 EmploymE?nt Not.ic:e 	 I. 

-- 

C:rder 	date: 	13,11,0:3 
r5assed by the Hon b Is 
Gauhati Hioh Court in 
WPF) 	NI29/0:3 	= 

6 Annexurs--4 Impuqnsci Result publ i 
shed in 	Asomia Prati din 
in 	its •1SSUC dated 
l. 10.04 

7. Annexurs--5 	a Order dated 26 10 04 passed 
in WP(C) 	No 82:37/04 	- 

7. Ar's w c 	6 Order dtd 0  

EL Annoxure-, Order dated 19 11 04 rsssd 
	AG 12 in Writ Appeal No 415/04 

pgp USE 	I N 	1 	I BUNAL. s OFF 	E:E. 

Date of 	Fi1.i.ng  
Registration No 

PEG i STRAP 

C:on td 	• 

/ 
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jjFii'I F3E:NC.1 	1' 	;tJWH'I 

• C 	1. J. 	ti 	V.ndc:n 	c: ti on :1. 5 :rf 	the 	cri.n J. strati Va 

Sang ha represents by its Pr.ident 

Shr' :1. 	r ncar Scnc:va I 

res I ci en 1,: a Dho I a Da ar 

Pp 	va. Ghat. 

Dist.r i_c: t 'li_n sup:. a 

2 	S i. Sa r esva v' Sont:ia I 

sari Of S hrL corsh Sanov :i 

Fr r'Ec::j.d 

suki 	i:.'c:r":i.c::t "Ir':i. 	:i 

cisn't. c)f I:ic: :F 	F;car 

CA 
:::c: 	:t_i 	•" 	r::"i 	".. 	:i.'' 

,EtI' iLL T.insu:.1a: 

Shri 131.Jc'ya Nar'ida. -'azarika. 

son at I 'te vi .n Haz j_kc 

V. aqE:' S in hal aF:a't: ar 

c:.ci' '(:d 	, • 

I 
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7. 	The Chief Personnel Officer,  

ha. .1c4e011 	C..ehetj. 1.1. 

DETAILS OF APPLICAT:O 

I 	pr WULJRS Or TE OFWER ARAIMIST WHICH THE APPL 

CATION IS MADE 

) 	 I mpuqnsd noti f:i.c:ation dated 16 i. 0 04 issued 

by the Dosuty Chief i-esc)nrle I Of fl c:er & Con trci II or of 

ru :i.. tmen t • 	N.F.Railway nub 1 i_s bed 	in 	1 oc:a I 	Dai. I y 

i_n 1i_O(i 1 y Issued in nursuanc:e of - the 

dver 1: i_semen t No NFR 2/2001 dated :13 10 Oi. puroor ted 1 y 

publishing the I I the Il test forrecruit- 

ment -  I 	) posts under Jo1 i 	 i 	II 

d r .ive for Scheduled,Caste and sic: hedu 1 ed Tribe canu 

cia coo. 	 * 

i. :L 1: r"a. iccJ Employment -c t. :1 c: or 1/03 cia iret:i 

13.06.2003 for fl i. rc up vacancies in Group D poce in 

var.i ous Zones and Per:: rui. i_mon .crd1 

(I.) 	Fine 1 Nr" .i t. ten Test ho Ci on 21 ,1i_. 04 in pursu - 

enc.:s of the .Lmouqnoci notification dated :lé :10.04 

2. 	 p cr g OF THE 

The app I ic:an to d p :t are tiia t the 	subj en 

matter of .Lf.._ instant eon 11c at.ion is wi. thin the c::ocioeton---

t.enc:o and Jurisdi c tion of Hon hi. e Tribune I uncie r 1. he 

Administrative Tribunal AH: , 199f5 (Ac: 1:13 of 1985 ) in 

Contd 	ii,, 

Tor 4 	
pI 

t 



1'  

.1 

t.€rms of Article 323-A 	( 2) ( j. ) ( a ) of 	the Conat :i tution 	of 

.[nclia rEad with C1aw&( b) of 	rule 	(5) 	of Rule 4 	of 

the 	Centra]. Administrative Tribunal ( Procedure) 	Rules 

/ 

LIMIiAT[O: 

The 	ap i• L ic an .!:...:. 	ftc. t her 	c.is c: :t are: 	that 	the 

instan•t•. application has been f. .. Leci within the I :Lmita:ion 

o€r icd piesc: r:i. k::sd i.u:Je' Section 21 of the Administrative 

Tribunal Act, 1995 

4 	 FT3 OF THE CASE 
I 

41 	 thst 	the a:pli.csnts No I ii.nsi.Kia D:Lstrc:L: 

Tr:i.bal Sangha is a reci.stereci aiicriat:Lori of Tribe].s of 

uinsukia and Di!:'_ earN )ii.:ric:ts tJh.icF -  is af?i:tited to 

All issam Tribal S:rcJ he rect is tered under the Soc: ist isa 

Registration ::- j under registration No 5Q!4/9&- The 

Members of the aepi :i cant No 1 Sanq ha are all c: i. ti z ens of 

Ir- :J is he applicant No I is . represented by its Preei 

den t 8 hr :L Se r besWa r Son oa :t • the a p pt ic:: an t No 2 he re i. n 

belongs to Sonowal C om munit y , 	 9 9fIf 	t I 

Scheduled Tribe of 	 1 t 	 Onap pl icant  

No.! iIreukis i::i9. r- 1:1:. Tribel sr1c-1 	n:npi :LtIc:a.L 

c:r pan :i. Se I, en 	of 	the 	Sc: idu I ed Tn. h.es 	of 	1,1. ri suk .1. a 	& 

D.ibrccirh 	districtj 	t:.i..r -iq all E?" fc:r - t. 	for 	over 	all. 

thve I oom:?ri t 0 f the scheduled mi. t:i?s or Tinsukia & Di. hru 

paTh I)icct.nic.te The appi ic:ent. No.3 also be Ic:incj to Sc:hed"" 

ed Tn :1. t:. Corimun :i, ty of the Ste ta o : Assam and a prr 

nent resident of i)ibruqarfi District v  Who duly applied 

c3",-- 	C)Orr 	c-c1) cjQLQ 

.9 

- 



'S 

.1.: r the oos t purs0ant to the Advertisement Nc:: NFR 

2!:2001 dated 1:3 :L?J .,:i. and speared in the 	tire :i. .tmina.ry 

wr Si. t ten teat and as e.c: Li an at fec: Led party the peti 

ti ç::n12r No.3 bs.ino a mamoer of the applicant Nc:J,. Lighs, 

is also rep resen t.ia:i by the (p p ti. an t No 2 The :i. n a is an t 

app t lost, on is demo fi. ted for and on behe I t o f t his? 

candidates ha I ono :1. nq to the r''c:c:icni cc': heciu led Tr i L:fes 

of Assam and oL her rTefl)ere. of the applicant No 1 Sang ha 

4,2 	 That s  the apolic:an t No. 2 is a ci. tizan of 

I nd is and a permanent rae i. dr t. of Village g-  Is 

I a ,, PD Sa ikya Gaon , Di strict T 	k ::k 	Assam. The  

applicant No .. a permanent rae J_d*:?n i: of Di drug am 

Die tsr sic: i: 	Assam H li the members of the applicant Nr_:1 

Sangris are c:.i 'Li. zens ''  and are ant. t I isd to the 

rights and privileges 5\'S;i.. 1 ab ]. a to the citizens quaran.... 

teso 'der this:' L:on5t_.i tution at india and the laws tramed 

her .  eu :iU em 

'ri'ztth? app tic: an ts sta'Lb that the Not.....beast 

Frontier Railway, Mel iqaon as a meuro of spa:: ial re 

cruitment d ri. vs for at: hedu 1 ad c: sate and ec: ....::du 1 zci 	tf' i be 

o and i. be .. as Issued Emp :t oymen 'L Not .i is: e No i\F'k -2S2Z2D_ for 

filling up 595 t:::.c: k :t oo vacanc isa of ... rat: kman / Kh.e .1 ?S2. 	in 

its fc:ur divisions namely, Kathiher, LumdW9 3  (1 i,::urduar 

anciT :Lnsu k is I n the saidcJvc?i"'L I semen 'is: the break up 

vacant: .1.55 under sac: Li dlv i.e ion f or Sc: he but ad 	Caste and 

So rec:lu leo 	.... i'.. bee were 	s0€:c: ii" I 05 ti y shcDwn 	The said 

'V 



dvertjpfnF.fl.i 	Eir::u1a1Ed last. 	dats 	of 

3.1 	:LJi. 	and 	ths proosss oltc..r[.ti. tmEnt. In 	t. hra stace 

Ci. ) 	 C bJ E.:c:: t I vs type 	r :L t ten 	e-x am I nat :i. on ry 

Obj ec: ti. vs Type Wri ttsn Exam Final is 	1.) 	and 

:i.c: 	f :i.c:i.Er:\' 

c: CJ\/ 0 	tJ1E? E:n:3 1. (\/jr(::r ... Nic) 1:i_ c:s  

Is anne xec: 115 rstc:: and marked ;: 

:1ie aor.:l .tc:an 1:5 state t.hal, ctrs.tant 	fe... 

t11E1iU:i:1. c/ ali$ 	1: NlcrLi. c::c: 	i. r'c:fc2 rlLt(Fr CD 	ec::hecii.A ic:ci 	cx 315 

- 	 . 	i'I 	 •. .._J 	 j . 	 .. 	., 	 . i .L .L 	k -' 	A,., 	A 	 U 	I. r A. Li t: 	C.. 	0 .L u i 	S 	U 	.L ul 	.. S 

Nor I h Ea tern ReL.1. ion mc:rs par. c: u Ste. r 1 v 	fom I) .1 b ruq a r h 

and Tinsuk Ia ci I stri c: Is of (ssam Inc :t ud In  tIe app 3. Ic: ant 

who are mem i::s re of I. he app lican .L  No. . 	eubm I I ted 

I he, r a D CIA. ic: a t:i one a I onq 	± lb 	I I Is pa 	,i c:ul are. 

be ore the P :Lvi. s :i.one 1. Pal 1. way Manaper 	reonne 	1 i.n eu- 

k ía 	Howeverfh- • cr- 	.... --r  fat-I hor J. Ii. es 	for 	reasons 

1rc 1. 	kn own to 1: hem 	ci i. d ci c:; 	proceed 	3 	 s 1. ec:: I 

loses for pu. Its aI ono ti. me. In the meiwhi :t 	the 

:j 
- A - iprl 	ç f 	Ceo Ire .13. sed 	Fir p : ci vmeri I 

Noti.c:e No 1/C 	dated 3.. 	2fC?)3 for 	i..nq u.n vacanc... 

:1. n 	Frcrup P pcs Ic; In various 	cesnc:1 	Per:: ci.... tms ot 

Boards. 	the said Employment. Notice aoainet Perle 

Puwahati. 	Zc:inte break up c:f 	var: anc: lee 	0 .. 

C3ernen /Trackmen and in-a 1. eel /1-Is I per CI und5U... ....... North -- 

r 	J . 	n vç re shown 	. 2 7 5ari ci 	3., 4 	re-- 

••' LJ 

I . 	 c:ai:3r A 	tAI O-XY %(S cia c4) 



a c::ec: Liv Iv 	C:utof 	tQe 2575 \'ac: anc: :ies of 	Ganomen / 	Trac 

men n reaervec 	 f.: 	reserved 	for 	Scheduled 

555 tea- 396p 	rerved 	for Sc:: hdu 1 edir i bes-'- 57B and 	1 or • 
other Sac: kjarc:j 	CI 	.L1LJ 	Againstthe 	145 vacancies 	01 

Khalasi /He lper 	unreserved 51 pos -Ls 	yes :rvei.:1 	fc:ir - 

Sc: hdu I ed 	Cosi:,e c: and dates 21 	 for 	Scheduled  .i 

rn.. 	isi reserved 	for 	Ot"::r 	Sac: kward 	Ci ass"--S%, 

post". Ilciwever 	the 	saic.i Emp l oyment 	No tic:F? 	d iJ 	not 

lIen - 	c:ri anything 	a t:iciu t 	the Emp 1 nymen I: 	Not 	c 	NC: 	NER c: 

- ,1 2fX;L ( (nn exu r 	1 )Be I. I: stated 	here in 	that as 	the pent 

Railway Es tab :. 	hme:"i I: 	Rt.t I as 	nec: rt,..i. t:men t 	to 	Grads 	S 	I: cr ties 

is to be made: 	:toc:aSti y 	I 	a 	Division -ise 

copy 	of 	I "E::-a f ci resa :i d 	E:"t:: -  1 ovemen t 	Not I i': a 

No I /G3 	1. s-annexed 	here to 	and 	marked 	as 

4.5 	 That, the a i: p 51 1 c::ari I. a a I a. Is that 	a : r:i re hand :1. n p 

fl. St I inq no of those SciS Grade S pools vide Emol ovmsnt 

N crc:. :t. c:: a No 	 bv).1 ar -ui, a 1115k :Lncl anpo i ru tmen Is 	puriiiivan I 

to the Emp 1 iJymen I Not I a a NoW03, I: he: All In ci is Cc: had - 

ul eci Caste and Sc: hdu Si. ad fri. be:  Re ii way Enu St oyees Assoc i• 

ecion ar oac: had the Hon b Is Geuheti. Nih Court by 

f :L . o:. a an t petit ic.n be: :i nc: W. 1::: ( 5 ) Nc:i 9G29/t?13 prayi no 

for a direr: tic:in to the re:sondsnt euhhoni.ties to earn---

pSI 1:-a the sel ac: I ion :nc::c:ess.and apo.in I. persons in 

or.ireuanae of the ear Slier advar t.ji:meni:. The H:n ble H.iqh 

CSc:iu i -  t. a tar hear :1. nra I "us c::ciunse I for both pae ......es by 

end an ri-s ted :13 11 2(iS- 	disposed of 	the yr.r 1-j re writ 

Ccntd, 

Tan u:-c: 



petition with ci :i. rec.: 'Lions that 591 posts 	advertised 	on 

it 	be keot reserved 	for be.inq 	filled 	up she 

tar 	c:}ue of 	se :',.EC t.i,c:n 	from 	and 	::fjçfl:J 	t 	the process 

candidates who 	have already_bmi. 'L'ced 	application 	in 

our'c.z.anc. e thereof and the sal ec: tion proc: ess in 	pursuanc::e 

13.06.03  may continue, 	but PD 
C': j 	the advertisement ci eted 

.ao:::oxn tms'n'L she :t :i 	be made 	'Li. :i :t 	appointments are made 	in 

the 	first acivertiemen t. 	t. of 1:DursLaflc:e 

r'veci the ii 	the 	se :t ac: 't:. i. on 	oroc ass 	of 	t he 	su r i 

i. 	t. 	she i I 	be 	comr. 1 ated 	ax pad i.. 	I ous lv 	and 
advert semen 

selected candidates 	baapno in ted in 	pursuanc: a 	of 	the 

tens.end c:ond. I 'Li. ons 	of 	the 	samdadver''.j 

(. 	C 	py 	o .........ta order 	dated 	13.11.2003 	passed 

r 
) 	

Nc: 929/:: is annexed 	hereto 	and 

mar V ad as 

'That, 	the aop I icen te state 	that 	thE:'r'aa'f Ler 
4 

the 	Raspon dent 	author i 'Li as issued Admit [:' r'de to 	all.  

call .ir'g 	upon 	them 	to 	: r, : er 	for" 
i,.jb1 	::ancli.dates 

test'. on 	:L'Lh and 	19th feptember, 	2004 at 
written 

var ious 

Ketiher" 	Division 	Lumdincj 	i:i,vi,sion c1 ipur' 
verUE'S 	of 

Due" 	Division 	and 	TinsuV... a Division 	(c:c::ordinQ ly the 

inc 1 	the 	app I iran t 	Nc'. 3.anci OtflSC' - rand ,jdstes. 	ud .tnq 

candidates 	who 	ar a 	members c: f 	"" ' nsu V... a 	1) :j.5 tr Ic: L 'T' r" I be 1 

in 	the 	vr:i. ttan 	tast. 	Pp 	,j +':d 
ha 	du I " enopared 

here in 	that 	thou h 	the 	Re ±1 way. 	Estab ii. shman t 	Rules 

'L 	in Drade"D posts by 	ioc;al c:and I.... 
prey ides 	rec: r:,iitmefl 
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cfetes. 	but in the exauinetion hall a pec::ui.Lar 	p:::usition 

has been c: tic ad A la r number,  of c: end i. dater; cute ide 

the North E:et:.ern States not torpeek of rae par.: ti vs 

Division were i ssud admit cards to enosar in various 

axam.nati.on can tree of Tinsukia Division L.. mdi.nq Di.vi-

sion and A1:ipurd..cer Div ision Such :3.1 :i sqal and capri 

c:.i. octs method or recruitment da hors the ru I as c: reated 

g reet. resan tment amonpst the unemployed youths of anti re 

North Etorn Reqion and various orc!an isaL) OS exprees5d 

its qraet anxiety and discontent çver this issue L?afOra 

the Re i I way author 3 

4.7 	That., thee pp]. ic:ants state that r ec:entiy U 

euthor:i.ti:eS published the al 1eqd result of the prelimi 

nary cU r t tter tet in the local Psi.. 1 . "Asomi a Fret i din 

in 	:3.. ts issue dated 16 IQ) 	
f 

:3. on parsons all sped J. \! shown to have oasssd the wr :1. t. tan 

set have been di rec ted to sopear in the final wri. t ten 

test on 21 i. ZJ4 at E;uwe hati. New jalpaiguri and Si :t to, 

ur 1 for whir: h esp.are te c a 11 let: tars have 	issued in 

t hr :3. r rc- :3ec:: i/s ad ci rs 

c:ooy of the result srr:s: 1: ci.c 1::). 1 s bed in the 

A:rria 	d mm 	: i. it s  issued dated 16. 

is annex ad hereto and mark ad as A EXU.E"....4. 

4 	 T h at . ci oca.no 	 the aiorarreid resu i. t 

:1. t. t.rarspi re that a I most all the Rol 3. Numbs rc:" a l:Laqed 

€:c3nc:.3 .... p 

p. 
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ly 	055s c:anci ic:at:.ss be 1 c:nq to other vlsi, vi. ssions 	exc: I UCI :..na 

I I 1 1 and TinsukiaDivisiob of( • 

s ta tOri ne rein that a I a rq a sc: a I a sr r req u a ri. t. :i. as and 

anoma I las like I ea isaoe of question paper i t1.r=r 

scripts, apperance :i. n the wr Si. t. ten by imparson sting ott:: 

have bead randomly a Ii c::wsd to at: commc.:d ate tft::co cand I 

t'IE been allegedlys i(::qr to be successful  

the preliminary written test. 	\/fl I.:rm. of t hose c: anc:i .1 

dates either di ci not app]. v ors t to the ecivart:..i sman is 

via tad 	13A 0.01 or mere v aooav - od in the 	- 

an ci vies 1 a red to have passed the ore Ii. minarv wv :,i. t ten test 

Sr.rpri.ssirig c' • 	while 	c:odr.tc:f. nq the Written 	test 	the 

ndent 	.1 t. :ies w:i. th an u] t.er :i c:r motive 	cI :Ld 	no 

in vol vs the a. ff1 c: is. le of is hose two I) iv i si. ons.ss prc:v sided 

in the Railway Establishment Ru I e:a f c: r recruitment in 

The 	a pp 1 :i csan i:.s 	vs rwes leave 	of 	iSi Hon b Is 

Ccut to oroduc:e a 	c: opy 	of 	•':' ri pt_ issued to 	suc: h 

fictitious rend :i,dates at the time of 	heari.no 

in 	the meant: ma .i the Resoc::nden ts su tho1 

:1. t. as have c::onduc: ted 	the 	sot: ..l  Led  f:ir 	
. :t 	wr si .L  ten test. in 

pursuance of 	the 	Nc:tific:at. c:ndaLed 	16.10.04 	on 11-1100.411. 

in a very hash hash mann er 

(:::c:)rl:ci....  

oet9- 
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5. t3ROUDS FR F1EL1EF ]ji}j: LE• FVTS]r 

5.1 	 F .c• r 	t.ht 	prima facie i: he impuged rtj f .i:: 
:i.c::ri 

I 

and the • ma I wr itten test held c n 	 in 
::t.irw.-jnc-  e 	

:h??-eof are not skit?jnlp and liable to 	b e  
E?i 	as. d . 	c:f 

5.2 	 :'r. rth. that the mctjve and manner in which 

result has been pub :. :i .ho; clear 1 y d bc :t ose lack of 

administrative fair p3. ay. The •impr":d rosui. t has been 

hi i. shad unci er the a .i qna t.i.r - o of f'. he DO'F.UtV Ch.i of Per 

soon :t Officer and Cc:n trail. ar of Recruitment
9  vjha rees 

guidelines for rE:'c: ru i. tmen t to GradeD posts clearly 
 

indicates t'k: I: a 3. 1 C3rc:)u p D post a will be don a through 

the I wy Recruitment Boa rc Thatapart, the Re! I Ja'y' 

Estet: I ishmep t Ru 	(Eco rub teen tto Grc:uo' D 	(C I sh ' 

:::i - ov:cies that C3.ass."IV (Group D ) eMployeas, 

to be recruited Local :L\ by 

the Railway Ad'ninjstjofiçf ff-tr''t'h ' he Railway 	Rc:ru.it-" 

ffi'I.f'5f 
Rule :1:3 prc::r :1 baa cbpstituti,, of i. 

COmmi t tee cons .i t .1 no of three earn ov - s Two of thea to be 

Railway Of floors (one an '"'n t. Feraon n.3. Off ::o' and 

the o'c.rer an ' 1 sa.js'Lan t Off .ii" of the brenc:: h c:onc:o - necj) 

a rd the th I rc:I ins in bar of the Selection C c:rncn i, t tea a hou 1 d 

be a C) f Ic or of the same ran ' ,, f'k::vaver in the 

reson 'L case the Railway (;u thor:i. ty na :1 thor :Lnvo 3. va any 

Officer Of the concerned Dlvi. si on in conduc: 1i.ncj the 

per 3.1 nc in a ry wr .1 t ton teat nor in 'Loves, t. of 1, oi':: I c::ancl i. 

t:::ri 'Ld 
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cia tee have been sa1cuardsd 	Curious V enough, t 

the ad\'er ti semen t was made showing break up of 	vac:snc: br; 

of eac,:h D:Lvi.ebon but in the 	bmouçjnsc:l result, 	no such 

break 	up has been shown whir: h has been lot r - oduc: ec for 

the Ii. ret time without any tic: 	dec: I F:c:: 	y 	si on or 	amendment 

1 

For that 	in 	cc 	c:Llc:ti.ncj 	the 	so " c:s:t led 	prelimi- 

nary wi.€:n test. many 	.irreqular",itlse and .LatJOns1i - 

t. lee have been c: omm :L t ted 	he examination sc: hedu I ed to 

be 	hold 	ai'.] A.M. ;tsri- pd 	at  the  --- 

an ewe r so: r I p tS wo: re .1 caked c::u I:. and mad s-a vs :1 1. ab i o to 

and :i.de tee who are shown 'i:.i'ive r''-"  t he per I I m mary 

wri t ton test. t:.ven ox •....:,... at ic::n was not held in some 

e::'eminetbon centr'es but resu :i. .L  announced inc :t ode the 

c::on tree. All those random 111 so a :t - 

I ties encJ br "ego 1 srI ties have k:!oon ;mm I tted at the 

behest of pu :i. I 'Li c: a I hi era re by in total c: on L raven t .i..on of 

the estab :i.:i shed pr"c edo re of recruitment, infringing 'i' he 

:i. ph to of the p enu:i no Sc L"ed..i ]. . T r :i. be c.snd Ida toe of 

T'insuki a & 1)U::'rLe.]rh DIstricts 	Therefore 	there is 

a ppsrsn t:c: k of trans poranc y in the proc: see c: tSeJ.'c 

tion and as such this Hon ble Tribunal may be pleased to 

'ks ri" ore. :1 n the ma 1  'r or 

5.4 	 j:'ç... 	that 	as per the Psi, ]. way 	FetaL: I :J..shmen t. 

I err 	r"ec: "r,.l tmer' '(:. 	to 	t3r'oupUpoe '' a re 	to 	be 	iOCJE? 

c:c::r-'brj ". 
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locally I ewithin the jurisdiction of the 000c:erned 

Divj,jc, However, in the instant c:ase the so-cal led 

result .lnCiUdpi the candid "es who are neiher wi:thin 

the jurisdiction of the Ti. ne ukia D.jVISiIJn nor permanent 

I resWents of North Eastern Zone it is further stated. 

/ that the entire pr"ocess of Selection is vitiated with 

3 malafjje and d.iscrjm'jrfetion and if the same is e.l lowed 

to c'tinue, will qiver ise to another disc:rimjnatjc)n to 

the ex:i.st±no Grade 'D employees of the NFR.i.l way in 

the mat 'Ler of pavmen 1: of Spec I a I (' 11 owanc: e admi ss.i hi F? to 

persons pasted from outside the Nc:r'Lh Eastern Region 

5 , S 	For that the subsequen t zona...--wise advertise-' 

ment dated 13-10.03 has been made with an ul. ter.ior 

obj act to et:c:ommodata such persons from outside throuqh 

bacl':doc,r and against the spec:i.f:Lc provision in the 

Rti way Estb I .i;hrn , r' lee for rec: rui tmen t to Grade-I) 

posts by local car lidatas Itis now well settled that 

admLnietrata,vs ac: tion stated to be re'ferabl a to the 

broad area of governmental activi.ies in whic:h r"eposito-

ric-s of powers may exer-c lee every class of statutory 

function of executive,, ouas:i- leoisiatjve and cuasi--

j LId icial natura, can be set aside if there is man i'fest 

error in the exerc: :Lse of such power or the exerc isa of 

such power is mani festly arbi trry and the aut:hoiity in 

wh:i.ch a discretion is vested can be comoeti 1. ed to exer--' 

c: isa that disc: i"et.ion in good faith must have regard to 

all re], event corsidr'at:jons and must not be in'f luenced 

Contd. 

v 	.9c—i Qi 
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by irrelevant considerations. In the present casej the 

Respondent author.jtjc have acted illegally, irrati,ona ly 

e'nd arbitrarily to accommodate the outsiders dEhoers the 

ru las and ou.ide 1 i.nes on beino inf 1 uenc:ecJ by ex tous 

The two -cardincl pr.inc:Lples for exercis 

of judicial review .j failure to exercise d:iscret:ion 

and excess or abuse of discretioi''y power's beincj appar-

ant in the instant c:ase this Hon'ble Tribune imsy be 

pEased to let aside and quash the entire process of 

eel action and fur- they-  be p1 eased to di rac: t the Reepond 

entstc:! proceed LJj th 1 resh process of eel act ion in 

accordance with t-' cidal bee and estabi ishad princi-

pies of law. 

5.6. 	For that'fo I ].owino the J udqment rendered by 

the Apex Court in R K. Sabhay -wa I (suç:re) repor - tad in AIR 

1995 sc 1371 , it is now well sst,tlad that even if the  

roster is a 1 lowe'd to oper- ta, even then the be lenda 

betwae --  general catcoory and the rerserved cateqor'y has 

to he maintained a number of poets earmarked for a 

I:Jarticular catociory, have to be fl], led up by the persons 

heizrging to that category in the instant casa the 

impugned resul t and the subsequent advertisement dated. 

:13 1( . 3 has been issued to j soperd tee the isgi timeta 

rici t of the members of the Sc heclu 1, ad Tribes in tote 1 

disreoard to the pro:'Iisions of Art.ic: lee 14 15(4) 16 

37 	36 	39(a) and 46 of the Constitution of India. 

Ccrtd, 	'fl 	 fl 

13 
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Hence 	havinçi no alternative your app 1 icants has ap- 

oroac:hed this -ion his Tribunal for issuarc:e of an aporo-

priate order. 

5.7 	 That, the action of the respondents in con- 

duc tiny the written tests in the manner stated hereinbe 

fore under the circumstances is violative of the solemn 

duty c:ast on them as model employers under (rt.ic is 16 of 

the ionstit.ution of India and thsrE:fore the impuqnsd 

noti:s dated 16 i3 (4 and the suhseouent final wrJ. tten 

test: held on 21 11 4 pursuat to the .impuyned notice are 

3. iable to be set aside and quashed 

	

8 	 For that in the facts and c rcume tances 

stated above v  the en tire proc:ess of eel ec:tion bsny 

ul trav.irs the rules and SCtEtbl ished posit:i.on of law, 1S 

I iahle to be set aside and unless the ipugned result 

pubi ised on 16, .t. 4 and the result of the final writ-

ten test held. on 21 11 4 are not stayed by this Hon his 

1" r:i buna :t the respondent authorities will procEed fur-

ther to appoint those illegally eel ec ted persons and a 

yreat prei uclice will be caused to the Scheduled Tribes 

of Tinsukia and Lumdiny Division of the N F filway 

	

5.9 	 For that 	in any view of the matter, the 

impujned result of the preliminary written test as well 

as the consequent final wri ttsri test held. on 21 Ii. ZI4 

Coitd 	p 
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are not sustainable and liable to be set aside and 

TALS OF REiEDIES EXAJ$TE: 

The appi icents state that they have no other 

.5]. ternative remedy than to come under the protective 

hands of this Hon his Tribunal 

LI 

H111 	OT PFEVWUSLY FtLED OR PE]DDG.. 

3EFORE ANY OTHER COURTS 

7.1 	 That the applicants stt: that being acj 

grieved with the impugned result dated 16.10.04 had 

approached the Hon his Gauhat.i Higf Court by fi 1 :i.ng a 

writ petition under Artic :t s 226 of the Ccnstituti-ofl of 

irid:. a registered as Writ Petition (C) No. 827/i4 and the 

Hn b is High Court by order dated 26. 1 £4 has been c:  

pleased to dispose of the said writ petition with obssr 

vat.i.on that in •v.isw of the - laid down by the Apex 

Court in LChandra Kumar vs Union of India & Ors 

reported in 1997 ::; SCC 261, the matter is to be sq 

tated before the appropriate fOrum i e 	the Central 

Admi_nist.rEtt3VE Tribunal (3suhati Bench 

A copy of the order dat.d 26110. 04 passed in 

• 	. 	 WP (C) No. S7/B4 is annexed hereto and marked 

• 	 as ANELRE5. 

7.2 	 That they applicants thereaf tsr 	preferred 

original application being OA No 25l/B4 beftre this 

Hon'ble - Tribuna]: However since there was no effected 

Contd 

'tip 

c o  
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• 	
party impladed in the application 	ui. timately the 

matter was - dismissed on wi thdiwal 

A copy 	 the order dated 09.11.04 passQd in 

Q A No ..:51 /11i4 is annexed hereto and marked as 

• 	 AMNEXUE--6. 

7 :: 	[hat 	the app I ican t states that thereaf tsr 

the applicants filed Writ Appeal No. 415/04 before the, 

i:)iVis:i.on Benc:h of the Hon ble Gauahti High Court against 

the order date:i 26.10.04 passed by the learned Sing is 

Judge in W p  (C) 8237/04 The said writ aooeal was Ueard 

on 19,. 11 Q4 and the Division Bench of the Hon ble Hici:h 

Court has been pleased to dism:isc; the appeal wi. th  the 

observation that the appel iant/appl ic:ant may seek remedy 

before this Hon his Tribunal in compi lance with the. 

provisions of Rule 4 (3) (b) of the Central AdministYa-

t.ive Tribunal (Procedure) Ru:Les 1987 Hence the 

preent applicatic'n 

A copy of the c:rder dated 19 iL B4 passed in 

W A No, 4l5/4 is anne::<ed hereto anc marked as 

ANNEXIIRE- 7 

0 	 RELIEFS SOUGHT: 

Lnder the facts and c:: i rcumstances stated 

:i. t is most respec:tful ly prayed that this Hon' ble 

Tribunal may be pleased to admit this appi ic:ation call 

for the records and upor: hearing the parties on the 

cause or causes that may be shown and on peruse 1 • of the 

records be pleased to grant the fol lowing reiiefs 

Cortd 



:1. To set aside and 	qLh 	the 

impugned It. 	ç:tb3.i:i 	.i. the 

or: 	.1 ci,:i 1 y 	 L: I c: In 	its :1 n 

issue  (j 	t 

(11) To 	declare 	... L,.,, 
	fi nal writterr  

tEEt held on 0.11.04pur- E.uant 	to 

the :Lmpugnp.ci 	iot:i f .lc:r:I c::'n 	dat:c'1 

04 illegal , 	a rbl trarv and void 

I 

i.:rstain 	the 	reeoondeta 

fr em ccjc:eed too 	turther 	for 	mak. inq 

:1. €:C tin 	and 	aor:o :L n tmen t 	an 	41 

basIs of 	the 	 result 	t:Jated .fnpcJ 

1 V ) 	To di. rec: . respondents to 

hold 	ish :ocs of se 1 ec: tion 

pursuant to the Employment Notice  

No.NFR-2/2001.  

r: 	grant any other relief or 

reliefs to which the apolic:ants may 

be en 1:. 1. 	:t ed 	to 	and  may be deemc:d 

fit and 	çroper 	by this HcFn Die 

L:orrtb.. 

S 4 
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Ti - i. b 	1 

{ost of 	appli.. 

INThRDI ORD1R 

Fendinc. 	diosa.1 	 thisat flrJ j.. 

a Li, on 	bao 3, eased 	to 	di. rsc: t 	the 

Respondents 	not to pr'c:eed 	- u rt. her 

inho 1 d:inc2. 	eel a: ii.. on/ 	appoin tmsn t on 

thE 	bee J. s 	of 	the 	i. m pup ned 	resu I t 

pubi i.sd 	on1. 6 	:i. 	C 	- nexura '4) 

and 	dec 1 er's 	t. ha 	'see 	c c:n se-- 

puont 	fine], 	writ, tan 	Lest 	held 	031 

li. 	0/1 at. 	GiwaI' t. 	New 	J a 	oa :Lqurl 

and 	Si 	icur:Lenci/or' 	tc:' 	proc::ssd 	with 

furthEr 	p r'oc: ass o'f 	Ei e:t sc: 	ion 	pu rsu-- 

an t to t h? SEp oymsn t Not ice No 

2/2i 	dated 	:1:3 	iC?. 2øJ.t 	in 	acc:ord' 

with law 

l'. 	.. PART1CULRE flF 	I 

T.P,t.Nn 0est 

Payeb 1 a atSuwehet.j 

Ii. LIST (iF 1.103,  CUll-ri-iiINTS 

iEX 

Yeri'fi:::eti. o,.. 

c:ontci 



I 

t I 

1~ 

21 

VERIFICATION 

, sh. Sreav-  Sonoa 	-n - 	 Ch1-j iOr?Sh 

9c:)n c:a 1 	aqed about 	yE:'ars resident. of Dho 1. ... 	ar 

Dho ta P0 -iya Ghat Distri c.: t Tinsuk :i a 	ssam 	do 

hereby solemnly affirm that i am duly 	jthc:r:i.ed and 

c:ompoLer: t 	-Lu sian thi. s ver i. f ic:at ion in iiïy 	c:a{.i T. 	as 

• 

	

	 Ft of the T.i.nsuk :.la District Triba :t Sanqha as ui. 1 

by the app I c: ant No 3 andl vor I fy that the sta temefl 
te 

made in pa raçj raphs 	 e true Lu my 

k:1 sdqe 	those 	made 	in 	pavaraphS 

a1 advice and 

have not suppressed any ma tori, a I f ac: t 

nd 	I si cn this von 'fi.cat:.i.on on this 	day of 

December. 

 

at 	wahat.i 

Sic1rat.ure 

*1 
I 

I 
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U .,  

EmpioymoN0119Ob 2Q0 1 
• 	Shea?, PlIo1oa0hs and hsdll.qsnt places of the applcadal norm muitb. to sw1iSAHouLo NORTHEAST FRONTI ER RAI LWAY4;,_ 	 BE PIOT[OVERYCAREFULLY.MYV 	 dI.ØC.IOnIIheWdb. . :. 

I .  
. 	 maydsqu.i 

tact by orcswy post ONLY. 

MALI GAON, G UVVAHATI (AS SAM) 	s The taut diie and time of tiC•ll of applIcatIon It23.11.2001 (600 pm) and in  wIl not be 
entanded on any acotasL Apøcauons r.cslv.d ofl.r Orel closIng data and Em. WI be cianmarly 

Special Recruitment Drive for Schedulbd Caste 	 ,.f.ctad 	. 	 'iv.kI. 	'..r,.•... I 

& Scheduled TribO Candidates 	 6. ApØC.tIcn should be fled In by the cendd.l. In his Or her owntIWgony.""  

mpIoyment Notice No. NFR•212001 	 Category No.0? 	 1.11 mm. Ow' one sppOcaticn Is iecelvd hi on. .nv.lop ot Or. appllcsllono wIt b.°r.j.cI.d. ' 

• C.nddst., who ate WorkIng In any govsinrr.vt d.pezlm.nton publlo .eator mderl&klng should 
Closing Oil. [iuev. 2001], 	. 	trd8rel sppk.tdn OVoui trek d ,wthwrt and may should also submit ''ODj.oIlon cerWIcal.' 

ApplIcations ma hiviladlIomUr. .IIa SCatid S1carddatso Pat Mrrgupof SOSposb olilackinsan 	lelongwilln 6.. applcation. 	 S 	 '7 

wyJ Itholaul I 	II F flnilwny. 	 9. EWofop contaInIng 04 mpplcitiofl and its .nciotuto ohotild be a.,o.dloU.. OlolsIonal ,.. 

11112 RECflUI tMlllI is ron 4 (FOUR) DIVISIONS OF NJ RAILWAY t.E.IINSUIcIA. LUMOINO. 	RaIlway UWsgW (P.radnn.I) of the cori0.rn.d 	dIvI.Ion a000ldliig totho choic, at the 
'Application AIJPUROUAFI AND KATIHAR. 	 . 	 condtdat.. .up.r.eribtng the Word. 	 In l.tpons. to Emptoyment Hello. No ' ..'. 

Pleas. .54 thC unhita rsollflcetton cai.fulIy hots,, filing up Or. .pplkatiosl torn?. 	....,. 	 HFR.212001 (Sp.cI.l R.c,uitjn.n? Orb. for 6CIST) on hi topl.fl .ld.oi j 	envelop..' 
S  WIrI1'IEN TEST SHALL Be CONOUC lED Oil SAME DAYS FOR AU. FOUR OtVISiONS '" 16.EnciO,Ur.. 

MEHTIOI1EO OELOW. HEIICE CAHOIDAYES MUST SEND APPUCAT1ON 10 ONE OF THE 	The h3ltOWWig anCtolUres should be prop.rtp slapt.d/sttch.d .longwllli Or. appiloab 
 1) F0LLO WINO DIVISIONS ONLY AS PER THEIR CHOICE. 	 A) Copies olc.rlflcat. hr  ragetds In acodimic quellflcellon, prod 0? age, cast.. math ah..tm,jot 

Is laide, bbs canceled 	be eoestod by any at the In5owbrg authorIties and enclosed alongwlth app 	tion.Pallctdgrsprintatli In cose a cwxtidnte eppll.s to mm. Owl one 4vIsI, hiolbat can4thlta. 

\)r Sp.clsi duo, for fIlIng up of SC/ST backlog vacancies (Total number :555) 	
- 	 00ths, beck of Or. ,TWtII oki.IJCEIIIICSI.n should cli be photocopied 	vailoidy.r..r it,,'j' 	tV (., 

 at 
 

lit Mantha. trI P.,a..in.ni 	.4.wrw. if I ..Iou. A....,lw. ...... .1 
-' 	-' 	 -a.-. '" 	- 	 ros. it.'  

(2) Gaz.It.d 08cm, of Canbal or Stale Oovsnr,nnoni. 	 . 	. 	,..s.. •' 	' • 
131 Tabaatders or HayeS/Dy Tairtlldsie tuthouls.d to .oarclss Mogtibt. Powers. ........... ?.'.) . 
(I) Principals of Head Masters 0Il? lacogrIz.d EducatIonal Inutliullonu. 

 

B)Thr.. r.c.nipaes port sit, photographs of the eppilcantwith lull algnahx.on the hontot the 
pr.otoaphs, one qi which should be pastsd hi the apace pronklod In the oppilcallort1mm arid th., -4 	. 
00..' two Oltptad'stitch.d hrnty with all .nclonurss. 	 •. 	S 	 •. 	• 	, 4 
CISC and ST csnddat.s must attach casts c.rlIftcai.s In prescrIbed format Ioauaul by 
Corni9lenteu8iorlty )Formotolc.iIiItcatsiarSC/STIsgIv050tAzlr4*ul..B) ...........-':';: i•'/. 

5f 14. 1101,. 	 5 	 . 	4.  'a.'l ,. 	..... 
(A) Necessary cevtfcatas/ToitimonLils/docum.oto must be In EnglIsh or 1*14. III a not ol. the \, 
mod borislnrion 01W, san,. typudln EnglishiHlnd and etlsst.dby any of the authorIties mentioned -._. 

,j 
(.(,J 

sl.13.I0 (A) above should he p.odic.d.  
fO) A ewrddit. who ,ubmlts any targ.d c.n5llcots for escutIng silglbilIly shall be Iota, not only 101.. ' 
ns.cfon SI his curiddahi,. hi 04, pss Ocular ,acruftnr.nt but he Will be d.ban.d from oppecolng In 
any soemhiation conductod by any tonal railwoys/Rollway Racruibrisnl Be" ," WI also be . 
laWe br legal OcOon 	 . 	i• .' 	%l 	.... . 

- id Cornuldat., flnoJ .ppotu*v.nI will be mode bossd on v.ilticatlori ofthis, Cant. Certillcat 	.10. -" 
- (D) The decIsion lIfEr. Ofolshinel ReIIway Monegar )Personn.I) ol Ore rlvts)ona bi.ltmaosr, r.hUng .., 

to .rglrihty of dlnddOl.s stokn.nt of .non4rastion canbes and any other mater l.laled In  
r.cnjihn.vt ih6 be Oval and blndng on the Catctdals, and no .nqulry,cv qouupond.oc. wIll be , 

Ulvialun Cslegoryol reakupof Address (or sending appilcallon 

Post 
loW 
numbat of cancies PS2C7 ST vacancies 

Kothor linckmon 132 67 65 OMslwdRad.ayMaAOQil(PVnOmaI) 

KisotosI 2 I I N.F RaIlway. KubliOr. Bdrar. 
Pin. 864 lOS 

Lunnsclng T,tscIman 144 58 86 Drrrslorud Ra?w2y Ma$ia9or (Portorvis. 

KisalasI 35 II 24 N.F.RaIlway.Lum4nAstWni 

37 

P,g.782447 

JipUidur T;acknnDn 130 83 OvI,IonalRuJwa/MatinOr)ParsQnYWl). 

KiralasI 12 8 6 II F. Raihnay, AJlpun&Jat. V/ott BorçaI. 
Pin- 736 123 

Thoulda Trackoron 140 Si 83 Div 	nnlRasiwayM 	got )PerSororaf) 
N F Railway, rmoukla, M$v.n. 
Pin. 786 125 

ToW 505 231 355 

I.. 

i t 

Abbr.vlatiofl : GC.Schedulad Costa. ST.SckedulodTiibe 
entertained In this conn.c8on 	 -s5,. ..' 	,, •,., 	•• .... 
lElN.F ROI.vSy shall hrtimaie onP,i tothos.lound.11glbIe loappear Inthswr0l,nt.'alandeub5adu,n%' . 

Isle I The numban of vacancIes -gmvsn vie provisional and may InC10310 00 €1001.05. OS per 
ioqui,anr.n?oi ha flo0wty.1hll RaIIweywll notb. n.sponsit4e?or anybosl suiiarsdby Ore carctdala 

stages of sei.c6on. Ii da.s rio? undortalsa nvy lesponslblllry far aendng r.ply to the canddaies.not $ i. 

0•ie IciediJetIon ol vocau,clas 
r.lecled or not called lot wrillev/pkyslcol afliciancy 1,51 sIc.  

..àvinl,baUon nasal/vs Vi. iIghtiokold ,.paioie. edctbonalimupplamet'Iaiy or ra-aecn*sahon iii,. 
IF) If F R&oay Is not i.sponslbl. Par airy poslul delay wsdwnong d.Oveny chit  

a lwaf.'.inv. at U. .ano*,IsI,..--.. .................• . rortvlaIonaidos.locaa'wL N 

Ni application wIll ha accepted it PIP Railway Hesdquartets OtTc.. 	 - .' 
. 

dkictlaSo accortln5 to .uigvncl.t 	 -- 	., 	...... 
(H) Candidate. Uylng to us. unfaIr msans or canvs.,ln9 In any fcom wll)bedlequallfl.dand' .Z' 

rn Sck.. loi flecnullmevl 
The ,.ciollm.n,t P1005.1 shill be In One. singe.: 	 . - th011 candidelure will be cancelled wIthout any notIce. 	 - 	•.' . 	' 	 -'' r. 

(I) ObisdIloe hipe ssl:on eaamlnation )Pnsiimlnaty Tail) 
inipersonaton or misbeharilvrin in One .sos,,InuUOrn hell will land.; ho cwxbdate ulsquulifled .. 

Ill RaIlway A&nslvi,baUon ass'., the 11gM to hold any rWazasnln.Uoh or ad400nOI eaandna'loca/ " 
- 1/I ObIacth'a lypo Wullon yawn, )FlnoI Tail) , .. 	 . 

pirysneal .lTcivicy  
(Fr) Physical ellicioncy tail _ 
Succ,s,lii c.sndrlalas who have came through the two sl3gewiillerl latiwil be tubjOdtadla pllyoicaI 15) For any 1.931 adorn arising oulil 04$ amploymont nolic. thejunisdcllon afaR be CAT/Ouwehoil ' 

)llOw.var. Or. ytoceduts Is liable to change outhaul any todisi notIce) 	 - 
virclrircy lOal I' ,so,S citnd4alus, lilvocs Icr tht5S. 

 

(L) Do not buy the form froni any p.r.oir or ag.ncy is nobody has been .uthorle.d to .aIl .  
The nation, It, these ,ianulnullOfli shall be IlirivO andtor Eng'ish 
IIIE WI1ITTEII EXNAIIIAI1ONS AfID PHYSICAL EFFICIENCY TEST SHALL BE HELD AT 

. 	. 	S  form,. 
(U) Railway sdmtnl.hation I. not responutbie for any inadvsrl.flt error in the adoerUsement 

' 
.. 

I 
DIprenitlI PlACES WITItItI THE JURISOICIIOII OF 11 F RAILWAY OlIL'l ' ..' 	. 	. and will trot be held for any postal delay or wrong doiloery. 

S 	 Dy, CHat Psraonal 011icar (Got) & Con5oo( di.flociuIymr.nl . 

_i.. 

Job fl.qulnennienls : Ike pail ol T,ocknn3n Is bamlcully mmiii for Or. maivluvanc, of Railway 
Ann.aur..A : 	1 

ilack. The ob onuz4it lilting 01 heavy rail and working wiOr spade. s/clue. boaier mImI. bat-crow.  
APPLICATION FORMAT 	.... "i 

tulle bnJlast and Salon P. Way tools hi the uphoop olluack, Budges end oOrot hack fiolis.s 

The poring 01 0,. T,eckman wiT be hi O,hienroli Wear 01 DlvliIons.Th' nalure 01)05 Is wôioui 
.................,..  

(T be flied by ma corsdldoi, In his/Tier own handwriting) 1 ' 
, 

end ieq'ii'al • high Ia/al of physical finess ion .lhclo,,l ,Occhaige of dutIes • 	 S 	• Community 	 DivIsion lor.whtch applIed 	- 
(')  

S/mitt! ieqalieninnhi SI physical l,lnas$ aridjob coreS/ova or. also eppiicab'e or case 01 Kisaisots .. 	- 

. 4, Pay Scot. I 	ITS 1610-603150-65'35401 plus usuoieilowancel as penthe pnavaiI.flgfatas ho  
T,ackman. . 	. . 
fls 25i5.O-SS.2G60-603200iPlUsusUUi aIluwwtceSaspOrTia.PimtaiiiflgisiOsfUr 'SC.Sch,dJI.dCasl.:STSchodui.Jllib, 	

S' 

K1,aIa,l 
"State choice for On' DMsIon only out 01 4 DivisIon, I.. Alipurduer, Kethw, Lumdng &Ttnsukla. 

S  
MInImum Academic OuaiIllealton: 

(indicat. your Olsblct and Slat, according to present address) 

ClassViltpesihomi,cognIXadeduCa000allntbhibohi 
DISTRICT 	 STATE  

Spano lot tec.nt -. 
(SubmIssIon of bogus School Ceibticole WI doquality Us. cavotidale) PasiPOrl  
5. Ape 55 00 01.09.2001 

, 	
- Fdidkmoraphslpr1.d 

50151:10 Ii 36 yaws, 	 . , on 65. horrId - 
For Ssrsing Railway Employee: - - - 
(bllm hova pul In 3 yows continuous servlcs Inclosing Casual LeSow and Substtulas)__ 

Uyp.n age I/mY Ii. SC(ST45 puss. 	 . 	 . 	 . 	- 
Their nppilc000n nkould be s.nl 000ugli the ca&e conbollliig euthoriiy. 	• 

. . ,• II doh.reby apply loe,ec,ulim.nt toOroup'O' po.? In .... ................ Di1sleflei hIP Rajfwsy. 	, 
" 	-- • 

Fkyalcot SLondnrd: 	 • in respon.. to Employment Notice Ho. NFR-212001 CATEGORY NO.OI" • 

Tb. mieruldam musl possves Sound busily health and physIcal Obsess to di hued work as I'idcalad 

'ph 	 Uino'4soul the 	The 	alto/envy last 
 

2. 11am. of the carnddata:  

In 	nequhamonT. aupuhots end Stacy time 	 p.01. 	Flipolcal 
th.Wolglilbladslaoh 100 . S • 5 

E n,a3InlarsdIalnctIidsflillng w.iglitul40hg.andOb0ilybn,iWlth 
.• 

11 
ml,wibslnp,ercribodqiialifylngthtsi. 

. 	 .  5. J.bedlcel Standard: 3. FoOt. 0 Plant. )Skel/Lal.(.  
ConnUrtulas svincled In orde( of meil and no per .xlsing issotnahor. rides, wit be  psi Osoi4 
ct.l,siiad m,dc,4 an3inrhs000n to assess Walt hU,vss. 

 

Treci,mru, 	lOsalasi. - 
,.Ey. SIght :0.1 )wlllsof wlthoul glosses) Par 	and 

It. Place of po....'g : Ikey can be posted w,Olhs Use jurlodction 0101. dvhshcnsl of H.P RuI*ay 

Hwav.r. Orey w. loLl. In amy. omryet1.l. on HF llailway. 4.)1 Dale of BItES (hr Christian El.): 	Dol. 	 Month 	' 	 'Ybw  
SI 

It. Paymneil of .ramnin,00n tea'poalal eopense.: 	
. 

. 	

- 	. 	 .' 	 or 
CEJ 	E11 	'I 	I' 	I 	I- 	j .irt 

(aa,sntnellenFeo.: 	 . 	 . 

For SC/ST civnctcl3tas : As. 10.00 (only postal chalgas) 
l25 Uod.ofP.ymentCio0554tnlPoSid0tdet(t)t51vaInbo0 1J0 	&CAOfttFReltk 

.. 	
......... 	 , 	 ' 

)U)Ageasors t.11.2001: 	 liror 	- 	 Month 	, 	Oays-. 	. 	 ltjj 
Lt'•€.4  

Th ,postatonders should  be  peyabl.otOUWeli.tl. Coriddalas mutt writa Oreit riders., 	530 . 	 • 	 - 	- 'Iji 

on Us, lilac. providodhn Use Postal Oiden)s).Th. daldof iou. of Potlal Order(s) muol nd be prIor 
 

' 	- ri- Issuing 10th. data of Issue of 040 Employment Noitcs. Poslisl 0,4110 wigroui Or* soul bonn V.. 
proslonks, wIt not be eccoplad and theIr oenrildats,e will be r.facled. PaymenI In any 00.111mm 

(0)l? you choirs SQ.  relaaelon Inndcaie Sr. reason Eser.ot 	. 	 iLi-.a'' 
)Dooipnrta,y proof to be .ilach.d) 	

' 	 ._• 	. 

will not be acc.pled 0/sd Ore eppOcallon will be sunronsady r.I.ct.d 
' 	 'in.n.L.l Ftl Postal A03ea$ be ccvrwvnkado. (hr capital lePers)' 	•''' 

S 

' - 	Ham. 	
•'" 	.,,,, 	 , 

13. Hew to apply: 
I.Ths corrdrtnla should apply 10th. OMsiomnot RaIlway Manager (P.roorvsel) 0165, DMmIo,s accorck'ng C/o 	

'1........"'" ............... '• 
It Oral, chotae as par eppllcebon bormal gIven at Pjw..xune A on good quatiy p1ars paper of A'4 Roodll.ari, 	 ._" 	-  

ella. 	 . 	 . 	 5 

2.AJ.nbls,hi  the  applIcation form ohouhd be  duly (/Id In tlueftiadc ball point pen. Incas, wry 
-. - 	 5/4 .......................il 

. 	 Pos8c.. 

achy I 001 appltatli boo Ccrxjd&txi.1 NOt applcOiile )NA) should be written 5941051 Oral cciurn,ri 01st a1 

3 Full postal nd'kass oIl,. csirddaie with pIn cod. hat corivnunlcallon wIts 65. fl*/sria of the netiasb I PIn 
." 	 "  RrlhwnyS ta tionwrdPiim$/s niwh*asemuslb.gIvell 

• ffaatsstflaiiw.y$laton 	 Over 	 " 4 
thismkr and net  merily wi/Ia their nerves ri Idicli coplIiil allele  In  sIpriabiri CeIumnni  

Athod Cud, Marvel  
::':'." 	:. 	"" 

The slyIe sod long'ioga )Engltah or hind) at aitnalur. on the upper portiOn of 

.. 	
.. -- 

JO MM 



. 	...... 	, 	
. 	. 	20 1 	 . 	- 	 - 	 . 	

:• 	•• ••,••',• 

('nnU,,(led From paç' 	36 	 . 	. 	 - ' 	. MybQy lot qPng stocted 	ani 8tb* dquflfld3ctuugd horn .aMc: • 	' 	•• . . 
7 l'onnIt4dpesc 	. (h) 	it I ,h 	no be IOOd b,I&m 	tpo,eUo or any othsr ieflef horn 	. Gorin k 

(I 	wl 	leToti) 	 C/c cue of any biy .uelalis.d by me to to cowse of pityalcel eFFIcIency lestat Outing bstn(n 
flotdton. ......................... Place: 	 :. . 	 . 

s ................ 	 ...... ....... ._: oat. 	 t 	. 	. Fat Signalute at th. Cajxbdat. 
PotOIbc. (In English of, Hind) 
01sF. Annnw.B 

FORUOFSCHEDUI.EDCASTEISCHEDULEOTRIBECERTIFICATt 1 , 

fl II)  rA FATE THE CATEGORY YOU IIEWUO TO I -. to to. OatrFcVOMalott 

I alcoti Sub-Cast. 	 (a) ScIcidjl.d Cast. 01 the SJdunT.nitoey ................................. belongs lath 	................................ ...,.....:............. 
as 	 c 	ctiecLied lUbe undso 

(b(ScIroOJlOdllIb. 	 . 	-. Th.Cstrb.on)ScheclijledCastsiOrdeq 1950 
(0 	 lit 	 Slat. 	

. 

The COOSIFUdOn )SthedutdThb.)td.c 1950 

a 	FluTunolity, (bybbavdarnkTa). .......................................... ... .......................... -_.:._..t Th.Consltulion(Schod.,$.dCasI. (UnlonTotrltad.e)Otder 1951 
Th.CO.IOJliOO (Sch.Jt.dliIb.(1IJoIOnT.1tIlod1.$) Otden. 1951  FIlM. youeanploy.d/lIy.s, Frnrdsh inS wtogbF.rtmeTon: 	 . 

(a) Flame at the otTce (Au amended by ti• 	 at.nd 	Thboo UsIa (ModAc.don) Ord.a. 1960. U*. . 
(b)nrpraso.rtdeelr.bon BOn'bey Roovdueton MI. 1960 lire Pitnjeb Ronrenlaedon Act. 1968 the Stat, of HlmocIrel .4 
c)Paibu1lOtwaikmgeopenlanc. if any - Pt.aeshAcl. telOeMlir.Na trEe osAtau(flooig.rdeadonAct. 1971) I 

(TI 	nsson10Iy prooF Ia be attached a1ai4 wIth no ot(ecUo Otlincote) 1t4II 	, 
The Conttu5oes (Jenwaru and Xa1II,tlr) Scheduled Cut. Orden 1958 	 4 4  4 

I I 	Itacolion0uslficslicur: The COOSIIUFIOA (An&men Nlcobri Islands) Scheduiod nib. Order, 1559 	 . . 	. .. 
r II allorr Pajoed 	Voai & 	DMildn 	P4scentUam.o 	Suc)eclb 	edcin at 

: Month 	 5JO at 	Sct*oI/C*lt.g./ latin 	t. 
nasks 	60t01Jnlvwilry The C$55 	(Pandcheliry) Serer&jt.d Cast. Order. 1904  

• 	The Constrroon (Ullen Predesh)!ich.sturod Tithes Order, ISO? 	 . 	. • 	. : . 
Q. Mvba of Idartlincutron 	(I) ........................... ............... ... ' TheCansbruton(Go&Oobou)S Cit.Oi 	1968 

- 	(2)............................................i..................... The COAS6tU4OA (Goa. OcoTson. Dleu( Schedul.dT)Ib, Order, 1968 	'•. 	. 	. 	. 
. 

. 
131)ol.nts of PacluJ OrcIor 

• 	
r. constrt 	on)tla 	Scheduled Tribe Ordot 1970 

F'O'.t.tt Oldef 110. 	 Flame 01 lIre lsounrj 	Oat, at lieu. 	 #lroUnl 
l'ost 	 - 	. 

2. SIn VStobeatoi(utnair.............................................&tlil/Oe 	I$4i1r 	ta/Oily ortlrrarlly I.IkM)Tl In 
. 	agarawn . ... ...... - ..... . ...................... ....................... .................... OF OlottIctIOlaislon of 	the Syslel - 

- - VIe.rlloryaf 	............ - ............... ., 

14. Url of Oocumonu nttrrclrod 	(1) ......................................(7) Signatur 	..............................-:::....... r 
Deslynsuon .................. ......:;,...  ....... ..... 

• 	- 
(3).................. .... ... ...... (4)...........................  ..... 	 _.......,. 

IS I do horoty TOlfolarly dncF.ve 	 .. 
• 	 . (96th real oF 01 ci) 	....... . 

Place .................,... 	 ................. ............Statelunlonlottltoey 	(wlDssi.l olOtTc.); . ((II ri I have cuelully toad the ConIlitoni old gbli ly ada.rts.d ottO Stall aClr,r Stwn oFF 
((a 1ltritOaOrtlIemnnhi mad.tnlhliepplicounns eatru. COfllfkls endcorreclsO1ebesIottny 

no 	Ierlrio and bet II Pileaseriete e the woariu ws,cti etirctopphcable  

(C) thrI I unduriland lint In has mont at any prudently lnfo.msbon 	v.n hot. borrig Found lalrer 
Incorrect, my cwrffldultne Ion the 000mkradornls liable to bore)ectedareoncofled erldkr Ore oven!ot 

Note The term Orstnaftty R.,Idoo u,.d her, wIll have th.e.me meaning is In S.aUafr 20 
at the representation of the People, Act, 1950. 	 I. 	• 

--.a-

. any fnli91rletnenrVclscrnpancy In to. porlictdwe beksgdet.clod sitar my sppod'rntoernl my loot. 
- Urtatrithotines .nnpoweredlolosut Sch 	edCriaWScher*Jedlrlb&OUerB 	Clasres 	1 . 	Ctttcaleo. 	 ... 	. 	ç hi 11,140 lobs larminalod wrlhout node.. 	 - 

III thai I wrdoslrtre to produce all 0494,501 crittlicoles and statement of mutks 	1lii pFsOtOcoyrles at () District Was0c&AddOOnol District Magsttrotetccli.cian/Depvly Cutnntdselonet/A&Sticnol .' .- .j . . 	District DepolIy CutrnrisalcnedDeputy Collectorlt 	Sliperidory Mo94sboIeSrJe-DInlskrrel etCloa/ 
,.: ...... 

.. .. 
can, duty affected by at th, lime of physical elficlenrey tOOt. 	 . . 	. 	Mo1aktha Mo eeude, 	 ExIza Seilotoirt Connl...( 	tse'crv 

- 101 lint In cooe at my fInal nelacdon toy eyp',lntrn.nt would be psootilonal eub)itl to passing at to into of let Class Slipencifary Magictrote) 	 1. . 
pnerbed belnlngnid eeIIIcal,on OF thuteclon and milecedento. 	 r (l) Ilr' I have Amen been dalraaed tram any s,o,nlnolion nail have been o,neiled3'Iasesjted 

(b) 04,4 Pmsidency MsolstrolWA&ilional  CInet Pnuldercy Ml94olrateiPnOeldendy Mog)elrel. . 	'.4 

... 

• 	. 	I 

convicted bye cntmln) court of involved hi ecy Other cases reatslar.d by Sr. police: 

......... 
(0) Sr*,-Oios*rusl Officer at 9,. ama where lire caraddole 	ortds4ser Iomyy,Qrdn.tlly r69ki 0.'.. 

" 'I 

tOIthotilolary elapeitlO 	 Illegal 

(c( Rivanu Otfcer not below D 	nerir of Telsaildor and 	.......• ................. 

. 	 . 	- 	. - 	ENTIVIT3 -. 

.7 

2 

- Al 	i.-,j 

-....--. -.,, .. 

'' 

- 

I  



N 
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(1) 
, 

• •• ;1NDIAN' .RAILWAYS 
Emptoymerft Notice No1103 (Centrnhf8od 0r0) Date 13.6.2003 

	

• 	 Centralleed Employment Notice for lilting up Group D poets on Indian Railways 	 ; 

Ose of isiue 2006 2003 	• 	 • 	 CoaIng Date 28.7,2003.4 
• 	 • 	

17.00 
(Only for c.rr6tdst,, sIayfn In And.ni.n•Weeb.rLishsd,'.p and abroad Cto.Ir,g Oalø 13.11003,TI,n. 17.00 hrs 

	

are 	tod 	. ci.n, 01 Ia and 	 .t p.,,, 	 4• 	 ualr,. Ot f 	a 	fllr uø Doit, In ait,u • o•  cn,rn,1es i ?mt flnfl,s ,, 
r4uCtIofl Untr(,) of 	lattwaya •  The apç.iIe.ttor may b 	••nt by ord'ary 	$% C cVr b 	dcci4 In Wa *IIaflrwt 0., 	hpt In ms fsap.cUv.olIlco, at 	ateri IlflOa uplol 100 two 01 ho .I0iti 	dilln t 
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IN THE M1TTER OF 

1. 	TflSUk3a 	
DiStrjctb 

Sanqha, reprosented by its PrSidt 

Shri-Sarbesviar Sonowal. 	fl  

rideflt of Dho1aBaZ9 

PB Dho1. PU SakiyO ott 

Digtrict TinsUkia. 

2. 	Shri 6arbeswar 5onowa1, 

7 on of Shri GonpSh SoflOW. 

/1 	
Preideflt, 

./ TnU1'i A 
flistrict Trib&1 9nt1' 

rcidEflt of Dho1 	
flaZr, 

PS Dho1, PU SakiyQ 3hat 

PETITIONER. 	 S  

--Vermus - 

The Union of lndia, 

contd." 
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! 
represented by the Secretary to the 

Govt of India, Ministry of Railways, 

Rail Bhwan, New Delhi-i. 

the Railway IJoard, 

reprr'sented by its Chairman, 

Ministry of Railwayi. 

Rail Bhawan. Now Delhi-i. 	.• 

The Chairman. 

Railway Board, Government of India, 

Minitr'y of Railways, Rail Bhwan, 

New Delhi-I. 

The Executive Director, 

Establishment (Resv), 

Railway Board, Minigtry ,of Railways, 

Rail Bhawan, New Delhi-i. 

Rat I way flecru i tmn t 3ord, 

represented by its Chairman, 

N.F.Railway, Station Road, 

Guwahati-I. 

1 he Unneral Manigr, 

N.F.Railway, Maliqacn, 

3uwahati--II. 
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WP(C) 1 o. 	104 

H 'N'BLE 

26.10.: )04 I 

BEFORE 

JUSTICE BK SHARMA. 

e grie nce mtd in this writ petition is in respect of 

recruim nt to C ide '0' $ei vice. 	 . 

It n I Mr I) 'rn, (; u( I ui irr;oI 1 r thv po lit i( inor,AM beard 

Mr. J S ii gh, teat ed CGICI Also heard learned Stahding Counsel for 

RFIiIW4y. I 
I 	.j 	 ... 

A per the provisipn of the Administrave T.rrbunal Act, 1985, 

the ~rkiance Ir  sed in this writ petition pertains to Central 

Adrnirtist ative fr ibunat.j A per the dedsion of the Apex Court ' 

rende in L dh indra Iur ar Vs. Union 011ndiajeported in 19971 

Gl.T cISC 1 the (entral \clriinistrative Tribunal 1iall he the Court at 

first ipst ince i la ting tte c rievance as has beers raised in this writ 

petitin. 	 : 

In view qf he abpve this writ Court does tot have jurisdiction 

to er*ert tin thl  g ievan e r ade in tts writ petitióri. Accordingly, this 

writ tpeti ion sa ds di ml sed. llowevr, it Will' be open to the 

pe-fili bnei to ak) nach the Central Administratie Tribunal towards 

redrssalofthir rieva ce,if any. 
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FOR: Wa. 4 

(sE RUL± 42) 

CINTR'\ j1:1ISTi'. 'riv TRIBUNAL 
GUhH?VFI BENCH 

A 	tP. 

ORDER 	HiE'r 

Original Application NO 	 - 	— 	— — 

UisC.Petjtjon No. 

fltpt Petition No. 	 •• 	 • 

Review Apl IL' Iii No. 	— 	— 	 — 	 - 

Applicants:Otv 2 /ct. 

Respondetxts: 

Advocate:;of the Applicants:-  

vocat for the Respond-nts:- 

Et 	 Othrof t& rnl 	 - 
— 

• 	 ,'O941.2OO4 	Heard Mr.M.Chafldat learned counsel 

by , 

	

	 teamed c'm- 

U 1 ael for the ppCafltB. 	- 

Learned counsel for the . . appliCaflt5 

suknits that there are lone defects in 

the petition including the question of 

i 	 jurisdictiOn sthnce one of the affected 

party is not impleaded arid the absence 

of materials in support of.paragraph 

4.8. and as such he seeks to withdraw 

• 	AI:. 	
' this application with libtttY to file • 	 Ii 

Y. 	• 'fresh application. 

P4r.B.C.Plthak, learned Railway 
counsel has also raised the issue of 

ijurisdiCtiOn. 	
H 

•-4% J 	/ d 

\, 	 !Y •',/i 

 
In view of the *bove.. the petition 

• 	 . -" 	 GL- — 	 : 

• 	 !ICK 	
Contd. 

elm,  

I. 

S 	 I 

-. 
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$ 3 
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JA 

¶ 

0_A. 251 /° 04  

Contd. 

09.11.2004 1
s  allowed to be withdr'' with 

liberty to file fresh 
ppliCatiO 

the application is disPosed of in 

atorusaid tezlflA. 

AIHMAN 
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Dat4i of application for 
the copy. 

4T 	 f4fr 
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IN THE GAUHATI HIGH COURT 

(High Court of Assam, Nagaland, Meghalaya, Manipur, Tripura, 
Mizoram & Arunachal Pradesh) 

CIVIL APPELLATE SIDE 

Appeal from 	(lA&1 
Civil Rule 

•1 

No . .......................... of 2004 

Appellant 

Petitioner 

644Q  

Versus 

 

Respondent 

Appellant 	
gh4}r 	t 	1 1Qjosite Party 

For  
Petitioner ,DçD -J  

Respondent 

FOrO_Tepa;_ A% 	 $F QJaD 

 otdcrs or procccdings 
ks, ('ffl'irc'r Ar 	 Seriag - Date I 	Office notes. reports , 

 

SF'! 

Advocate 	 - t,.o. 
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Gauhati High Court at Guwahati 

IN THE MATTER OFi 

1. 	Tinsukia 	Di5trict 	Tribal 

Snqha, represented 
by its Proideflt 

Shri Sarbeswar Sonowa I , 

re%ideflt of Dhola 
BaZarp 

PS Dhola, P0 Sakiya Gh&t, 

Ditrict TnSUkia• 

Contd. . 

.41 	
I 	 - - 
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2. 	Shri Sarbeewar Sonowal, 

son of Shri Goneh Sonowal, 
r 

•1 President, 

Tinsukia Ditrict Tribal Sanqha, 

resident of Dhola Bazar, 

• 	 - PS Dhola, PD Sakiya Gh.t, 

District Tinukia. 

APPELU'sNTS. 

-Versus- 

The Union of India, 

• 

represented by the Secretary to 	the 

Govt of India, Ministry of Railways, 

• Rail Bhwan, New Delhi-i. 

• GauhatiHigh Court at Guwahatl 
The Railway Doard 

represented by its Chairman, 

• 

Ministry of Railways, 

Rail Bhawan, New Delhi-i. 

The Chairman, 

• Railway Board, Government of India, 

Ministry of Railways, Rail øhawafl, 

New Delhi-i. 

The Executive Director, 

Establishment (Resv), 

Railway Board 	Mini%try of Railways, 

1 Rail Bhawafl, New Delhi-i. 

• Contd. • 	. p. 
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ft
5. RailwaY Recruitm3flt Board, 

by it 

J
represented 

N.F.RailWaY, Station Road, 

3uwahatii. 

,. 

6 . 

N.F RalwaY, Malqaofl, 
- 

f
Guwahatl 1  

7. 	The Chief perwflfle.l Off icar, 

N F RailwaY, Mali4, 
t3uwat)atiit' 

J4  
RESPONDENTS I.. 

ryr . High 	dü.t 	t u11at - 



Hd' Mr. N. Dutta, learned senior counsel 

assi ted b Mr.D. Sur, learned counsel for the 

ap 	Ilants nd also Mr. Siddhartha Sarina, learned 

Staj cling Cc msel for the Railways. 

This i kppeal, is directed against the Judgment 

rder ated 26 10.2004 passed by the learned 
/ 

( 
Jud in W.I .(C 	No. 8237 áf 2004. By this 

Jaud 

ent, 1 te lcarnc L Single Judge dismissed the writ 

rely ig upon the decision of the Hon'ble Apex 

a Q Union of India, 1W 

repo ted in 1997 1 	LT (SC) 1 wheren it has been 

held that tb Cenfrth Adniinistrath,e Thbiinsi shall be 

the Court of the 	irst instance 	relating to 	the 

grie aseiviceiflatters. 

We have cousgiered the decision of the Apex 

Doui: in L. Chandr KumRr (Supra) and also the 

leci ion 	it Dr. 	E nyodhan 	Sahu and 	others, 

pp lants - fs.- Jite dra Kwnar Miabra and others, 

Real )ndent reportei in AIR 1999 SC 114. The law 

that rnerge from thi aforesaid two judgments is that 

only t perso àggnev I by any decision relating to his 

seiv e can mainta 1 	an 	application before 	the 

Pt4hi tQ1 	Ti •j tion of the High Court under 

I, 

r it

I/± 

Noting by Officer or 	 Serial 	Date 	Office notes, repotts, orders or pmceedings 

Advocate 	 No. 	 w ith signature 

I 	 2 	3 	 4 

W.A No. 415 of 2004 

I 	I BEFORE 
THE HON'BLFI THE CHIEF JUSTiCE (ACTING) 

THE HON'BL & MR. JUSTICE B.P. KATAXEY 

19/ 1/204 

AGP. High qourt-8101-80000 21-8-2001 
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FE  . - 	A - - Noting by Officer or 
Advocate 

-- 

1   '4
Date 

~_ 
t be 	yoked n the nature of public 

in se 	'Ce matters. The writ petition 

itione Association relates to the 

ess 	hated by 	the 	respondent 

jance the first advertisement dated 

writ 'tioner AssociatiOn obviously 

I to ifie e writ petition since it is not 

eyed. erefore, the learned Single 

ugned o er while dismissing the writ 

I that will be open to  the writ 

)pmach the Central Administrative 

essal of cir grievances if any. We do 

onto inerfcre with the order passed 

ingIe Jugc which, in our opinion, is 

aw laid dwn by the Hon'ble Supreme 
rt. t Ciii1wahati 

lb 

Article 

filed by the 

authoriy in p' 

13.10.2)0l. 1 

cannot e sUe 

the pe4ons 

Judge br the 

petition lsc 

petitiOfl+ to 

Trlbunal\ fori 

not find any 

by the i4rnc 

Gauh$( 

26.10.20)4, the 

Central ftdminis 

Quwabat4 by  ff 

2004. T4e i 

9,jl.2O0 disrn 

with  libehy to 

appdilanM that 

including he q 

al 	f the 	writ 	petition 	on 

tioner\AssoCiation approached the 

ye Trbuua1, Guwabati Bench at 

Origial Application No.251 of 

Tril4nal by the  order  dated 

d the \applicatiOfl on withdrawal 

e 	afrekth 
on the basis of the 

by flick learned counsel for the 

e were iome defects in the petition 

ion of $risdiction since one of the 

' (b of sub-rule 
affecte

!Rul 

 prty is npt wip " _---- 
(5) of 	4 of he 	Administrative Tribunal 

(ProcedUre Rules, \1987 re4s as follows 

AGP. High CoUTt-8/08 	21I2001 



It 'ould apli  ear from above provision of the 
Ri Lea thal an appli ation in respect of service matters 
in Ly bemuntainedbyanAssociationwith oneofthc 
af keted p rty. 	it it apparent from the order of the 
'Fr nin1 hat it for this reason the Original 
Ap licatio: was withdrawn 	by 	the 	appellant 
As iatioi L. it is n t a case where the Association is 

L wi lout re aedy. It y may still approach the learned 
Tn unsl after 	t cessazy 	amendmen5 	of 	the 

?- atP gatioa,  

We, therefore dismiss this appeal with the 
observatioxi that the appellant may seek remedy before 

jthe learned Tr1bmil in compliance with the provisions 

,ofi ule 4(5 b) of the Rules of 1987 quoted above 
4 . 

r 	
if 

t 	Noting by Officer or 	 SeaI 	Date 	Office notes, reports, orders or proceedings 
Advocate 	 No. 	 with signature 

1 	 2 	3 	 4 •  

• 	 4.( ;)(b) Su h permission may also be grsnted 
to m Assc iation representing the persons 
des ous of joining in a single application 
pro ided, h vever, that the application shall 
disc the class/ grade/ categories or persons 
on 1 Those be ialf it has been filed provided that 
atle ist one affected person joins such an 
an ication.'. 
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GUiiATI 	 ' 	 I 
IN THE CEN2RAL 	INTIt 

IN THE MATTER OF 

O.A. 320/200 

Tinsukia District Tribal Sangha 	... 	Applicant 

'Versus 

The Union of India and Otters 	... 	hespondents 

AND 
IN THE MATTER OF 

• 	 .ritten_statement on behalf_of'_there 	ent 

The answering respondents respectfully 6HEWETH 

1. That the answering respqndents have gone' through the 

copy of the application filed and have understood' the contents 

thereof. bave and except the, statements whih have been 

• 	 specifically adiitted hereinbelow or those which are borne on 

records all other averments/allegations as made in the appli-

cation are emphatically hereby denied and the applicant is 

is put to the strictet proof thereof. 

	

• 	2. That ±'or the sake of brevity meticulous denial of 

each and every allegation/statement made in the application 

has been avoided. However, the answering respondents have 

	

• 	confined their replies to those poins/allegatioflS/avments 

of the applicant which are found relevant for enabling a 

proper decision on the matter. 
3.That the application suffers from want of a valid 

cause• of action as will be clear from the submissions made 

in the relevant paragraphs below. 
That the application suffers from wrong representa-' 

tion and lack of understanding of the circumstances and facts 

relatingtO the matter on hand as will be clear from the 

submissions made. 
pa ise  comments: 

5.1°. As regards paragraphs 4.1 and 4.2'the answering 

respondents have no comments to offer except to assert that 

the applicants are put to the strictest proof of their claims. 

5.2. In regard to paragraph 4 . 3 the answering respon-

dents accpet the contention of the applicants about issue 

of the notification, but beg to clarify that due to vaiOU5 

practical reasons the process of recruitment connected with 

the said notification is not yet complete. Every effort is 

being made to complete the same. 

•.. 
P. 2 ..•••• 



(2) 	 5le ci \ O 

5.3, In regard to paragraph 14,4  the answering respon- 

dents beg to clarify that N.F.ailway issued notificat ion 

No.IR/2/2001 on 13/19th  October,2001 in Emploent News inz 

order to cleat backlog of 595 SC/ST group D posts. In respoe, 

1,58,706 (one lakh fifty eight thousand seven hundred and six) 

candidates applied. Out of this 1,35,614 (one lakh thirty 

five thousand six hundred and fourteen) candidates .apeared 

in the tests. In view of the extremelylarge number of candi- 

dates the processing of the results had to be arranged through 

an outside agency as the limited manpower resources of the 

Railways were.. inadequate to cope with the huge task involved. 

A scheme was evolved to smoothly carry out the task by processing 

a tender for ar±iving at a suitable agency. This necessarily 
took time. It is respectfully submitted here that the process 

of recruitment for the 595 SC/ST posts is not yet complete 

but is continuing. Every effort is being made to complete .the 

process at an early date. 
It is further submitted that based on indent submitted 

by N.F.RailWay, Employment notice No. 1/03 dated 13.06.2003 

was issued for recruitment of 2575 posts of Trackrnan.and 145 

posts of Helper II along with those of other Railways. This 

• 	was an entirely seperate plan of recruitment and had no rela- 

• 	tion with the process of recruiting 595 SC/ST candidates 

notified in October,200I. 

5.4. As regards paragraph 4.5 
the answering respondents 

• 	 beg to submit that the Hor'ble High Court's orders in the 

matter will be obeyed in 'oOth letter :1d pirit. While fina-

Using the matter the Hon'ble High Court's guidelines would 

be observed. 	 - 	• 	- 
5.5. As regards paragraph 4.6 it is submitted that the 

• 	unit of recruitment for Group D posts is a Railway Division. 

However, the recruitment is open to all eligible candidates 

of all states of India who are entitled to equal opportunity 
to apply and offer their candidature. The general guidelines 

in the matter is contained in Railway Board's circular No. 

E(NG)II/2000/1_I/85 dated 29.12.2000. 	- 
A copy of this letter dated 29.12.2000 

•0 	

is submitted herewith and marked as 
ANNEXUBE A 

It is submitted here that through this letter, 

Railway Boad yrovided for publication of recruitment notice 

I 	 I . • 	• 	3 •• • • •• 
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in "Employment News", besides circulation through Employment' 

exchangesrecogniSed associationS of SOs and STs,dispiay in 

• 

	

	 Notice Boards etc. in compliance with the directives of the 

lion'ble Sipreme Court in their judgment in Excise Superin- 

tendent,1alkapatnaffl,Afldhra Fradesh Vs KBN Viswas wara Rao 	
C 

• 	 dated 22.08.96. 

5.6. As regards paragraph 4.7 the answering respondents g  Ix  

beg to submitthat in respOnse to the employment notice No. 
1/03 dated 13.06.200=alarge irnimbe of candidates both from LL  

N.E.region and from outside this region applied. In fact 

arrival of candidates from outside the N.E.regiofl for the 

tests created a serious law and order situation in course 

of the written examinations conducted by the Railway Recruit-

ment Board, Guwahati during November,2003. in order to avoid 

a serious situation and considering the proimitY of the 

candidates to their places of residence candidates of N.E. 

region were allotted centres in N.E.regiofl and those from 

outside the region were allotted centres outside N.E.regiofl. 

it is further clarified here that candidates who secured 

pass marks in the test have been enlisted for the second 

— stage of written examination. ihese include candidates from 

Tinsukia and Jumding divisions as well as those from outside 

these divisions as provided for by the guidelines issued by 

the Railway Board as indicated above. 

5.7. As regards paragraph 4.8 the answering respon-

dents beg to emphaticallY deny the allegations made therein. 

It is submitted that there was no irregularity such as 

leakage of question paper or cases of impersonation reported 

from any examination centre in course of the preliminarY 

examinations. Divisional Officers of all divisions were 

involved in arranging the examination centres and in 

enlisting local invigilators and in generally conducting the 

examinations. The conduct of the examinations were in the 
hands of the divisional officers of the Railways as per 

extant instructions. In this connection it is stated that 
the arrangement for conduct of the examinations -was conSi-

.  

dered satisfactory and no complaint was received from any 

quarter 	
castiflg any doubt about conduct of any off ipal 

involveci in the process of examination, j
ncludiflg those of,  

Tinsukia and Lumdiflg divi$iOflS. 

5.8 As regards paragraph 
4,9 the answering 

a 

•• P. 14 •...• 
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respondents beg to state that the overall conduct of the 

examinations was transparent and in accordance with the 

guidelines issued in this regard by the Railway Board, 

whose guidelines were inspired by the guidelines issued 
• 	by the'Hon'ble Supreme Court of India in the case cited 

• 	in Annexuré A enclosed. It would therefore the utterly 

unfair to cast aspersions and attribute any ulterior 

motive in the process of recruitment adopted by the 

• 	answering respondents which, it can be humbly oaaimed, 	• 
was motivated by the attributes of fairness and justice. 

it is therefore prayed that 
• 	

• the O.A. 320/2004 which was 

filed on a wQng understanding 

of the facts of the matter as 

detailed above be dismissed with 
• 	 • 	 costs. 

And for this act of kindness the answering 

respondents as in duty bound shall ever pray. 

..•. P. 5....... 
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VERIFIGA'.CION. 

I, Shri _J\ \U__ 	-, son of 
aged about 	__yearS, 

at present working as 	
N.F.Railw&Y, 

Naligaon, do hereby verify and solemnly affirm that the 

statements made in paragragraphS I to 5 are true to the 

best of my knowledge and information derived from records 

which I bQlieve to be tru.e and the rest are my humble 

submissions before the Hon'ble Tribunal. 
.1 sign this verifiOatiofl n this the -- 

day of Plarch, 2005. 

SignaturE ..CMef 
V F. Raflwsy, MuIIo,j, 

Designation. 	jw1hafl.fl, 

p 

I 
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Sub: Procedure forrccrjtmcnLO.f Group 

Instructions have been issued vide Board's 
dated 21.9.2000 that recruitment to Group 'D'. 
done directly by the Zonal Railways/Units con. 
prior to 21.4.1999. In continuation of the same, 
issued regarding the procedure to be follow 
guidelines should he followed for all foture recr 

/ 
	

2.0 RE.CRUTTMENT UNIT: 

2.1 The Unit of recruitment will be a 
Unit an requirement o a I departments within I 

as well, will be clubbed together for the purpo 
As many recruitment units as possible may 
recruitment on each Railway, so as to ensure re 
of candidates within a reasonable amount of exi 

3.0 PERIODICITY OF RECRUITMENT 

3.1 Recruitment should be done at intervals 

3.2 The vacancies may be counted as on 30 
of each year and the anticipated vacancies to b 
of next two years, duly taking into account the 

I- 

I., 

/ 
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4,0 ELIGIBILITY CRITERIA 

4.1 The educational qualification for recruitment to all Group •'D' 
.categories in the Railways shall be Class VIII passed, as already stipulated 
in Railway Board's letter number EcNG -IjJ98,'pJ1/107 dated 4.12.98. 

4.2 The age for recruitment should be as per extant instructions vmh 
relaxatjojs for specified categories a§ admissible under specific orders 
issued by the Railway Board from time to time. 

5.0 
APPROVAL FOR OPEN MARKET kECRUITMENT 

5.1 	
Existing directives for obtaining Board's prior approval for filling up 

Group 'D vacancies through open market recruitment will continue to apply. 

6.0 METHOD OF RECRUITMENT 

6.1 The procedure laid down in Para 179 of IREM-V01 I shall be followed 
for rtcrujtmeiit in Group 'D' categories, subject to the modifications 
contajiied in Railway Board's letter .No.E(NG)rJJ96,rpJ 1/62 dated 17-9-98 
issued in rcference to Supreme Court Judgement in the case of Excise 
Superintendent, Malkapatnam Andhra Pradesh Vs KBN Visweshwara Rao 
and otheis, which provides for publication of recruitment notice in 
'Employment News', besides issue of such notices to Employment 
Exchange ognised Associations of SCs and STs Boards etc. 	 , display on Notice 

6.2 Wherever considered necessary, the Genóral Managers aiitroduce 
written screen ilig test as a method of selection. lii other cases, selection will 
be held througii viva-voce test of all the eligible candidates . In both the 
cases, the selected candidates shall be subjected to a physical efflcienc9t. 

- -- --- 
	 - ---- 	

0 6.3 The detailed procedure to be adopted for conduct of selection for recruitment to Group 'D' posts shall be as per the guidelines given in 
Annexurej 

2 
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7:0 ELONT NOTICE 

7:1 
E-mPlOyment notice should 

be: advesed in• Rozg& 
Samachar/Employm t News giving full details regasdjjg. 

• Recruitment Unit 

• Posts for which recn1trnent is to be Conducted, alonjUi reservation details 
• 	

Age limits; Includg relaxation proisjons 
• Pay 

scales and minimum emoluments expected at the beginning employ ent. 

• Places of posting, whicJ Should also indicate liabiIj 
anywhere on the Railway 	 of sei  

• Examination Fees,  

• Mode of application. 

• Closing date for subthjssjon of application. 
 

of language for questiofl 	
(In case of wrien screening st)

• Mode of examination; 	ether through. 	tten test or viva-voce test 	• 

• Physicai efficiency test standards 

•Iedicaj test Standards 

	

• Rilwayg' right. ,  to hold additionaVsup leme t 	examinations or • 	reexmjflatjon for all 'Or Some of the candidates 

• Any other relevant thformatjon . 

AAP A  

3 



7.2 In the case of Aqitt
English shall be the langua in hicli qlestion papers will be printq Candidates should in Icaté their preference regarding the  application 	 language of question paper in their 

7.3 Brief indicative advertisements will be given in at least two local 
newspapers for wider coverage. The indicative advertisement will draw 

nof ice published in Rozgar 
SamacharIEmp1oye News. In addition, the employment notice will be 
sent to the nearby employment exchanges and recognised associations of 
Scheduled Cs[es ani Scheduled Tribes. The notice should also be sent to 
Special Emrlovrnt Exchanges and the Vocational Rehabilitation Centres 
in the case f ceseived for ex-seivjcemen Copies of thes notices 
should also be exhibited on Notice Boards outside railway offices etc. situated in th area of recruitment 

8.0 MODE OF APPLICATION 

8.1 Candidates should apply on plain paper, as per fonnat indicated ii 
employment notice. Fees may be charged (including postal charges) @ Rs.401- 

er candidate However SC/ST candidates will not pay any fee, 
except Rs,10 - owa s postal charges. 

•1 3.2 A candidate should mention the recruitment units & posts applied for, n order of his preferences, in his 
application Final allotment of post, if 

:mpanelled may be done taking into account hi 
OSition. 	 s preference and his merit 

C) CONDUCT OF RECRUITMENT 

1 	
Each recruitment shall be conducted under the supervision of an 

Ticer not below the rank of JA grade (hereafter called COntroller, of 
'Cruitment) %Vhen two or more recruitment units are ólubbed together, the 
nerál Manager ma r3minate this officer and he may be located in one of 
Divisions or He*uarters When recruitment is made for a single 

ruitment unit, the r. DPO/Dy. CPO of 
i unft may function as 'ontro1ler of Recj - 

I 

4 
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9.2 4 	'Controller of Recruitment' shall be responsib!e for inviting 
applications and overseeing the selection process. The 'Controller of 
Recruitment', shall be assisted by a Sr. Scale officer or an Assistant officer 
blonging tç  the Personnel department who may be assigned exclusively to 
this wOrk along with nucleus staff. 

10.0 APPLICATION PROCESSrNG 

10.1 The 'Controller of Recruitment' shall have the right to reject any 
application However, the reasons for rejection would have to be recorded. 
on the aplióatjon. The officer assisting the 'Controller of Recruitment' may 
endorse these reasons. 

10.2 There shall not be any discrimination on ground of gender 

i0.3 Nam, father's name, address, and community of each candidates 
should be entered in a computer database along with any other information 
3önsidered relevant. Either the Railways' own computers may be used for 
this Purpose oran outside c;mputer-agency can be enaed if rplmire 

11.0 ISSUE OF CALL LETTERS TO CANDIDATES 

11.1 koll Numbers may be nrft4 	+11 
ULILVL11Q caii letters shoulaJsobe .gdflated through the Cofl Cputers. The call letters should be 

posted under certificate of posting, at least one month before the date of 

11.2 Ii recruitments where written test has been decided to be held, 
separate 'Instructions to Candidates', containing detailed guidelines on how 
to fill the answers, roll number etc. and a sample OMR (Optical Mark 
Recognjthn) answer sheet printed on plain paper, should be enclosed with 
the call letter. 

00  

55 
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12.0 PREPARATION OF PANELS 

12.1 	'Controller of Recruitment' shall prepare a select list, in order of 
merit, for all candidates who qualify for empanelment, subject to their being 
declared suitablejpl'Y.ical iencyc.X. After the conduct of physical 
efficiency test , he shall prepare the final panel. Thereafter, he shall prepare 
individual panels for individual posts after taking into account the merit 
position and preferences of individual candidates. These panels will be put 

up to the competent authority for approval. 

12.2 The currency of the panel shall be for a period of two years from the 
date of publication. General Manager may exercise his authority his 
athrity to extend the life of panel by one year in case the panel is not 
exhausted within two years. 

13.0 Railway may appoint candidates from the same select list within two 
years for replacement of candidates who may fail to join, those who may fail 
in medical examination and also in lieu of candidates who may leave the job 
within two years. In addition any additional unforeseen vacancies may also 
be filled up, with the personal approvalof General Manager, by picking up 
additional candidates, in order of merit, from the available select list, withiir 

two years. 	
0 	

0 	
0 0 

14.0 	Any other specific instructions, issued by 
covered in these guidelines will continue to apply. 

15.0 Please acknowledge receipt of this letter. 
ttC 

Railway Board, 

(Mrs. Nadira Razak 
A. Director Estt.(N)ffl 

Railway Boarc 
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\r 	 ANNEXURE-1 

VA 
PROCEDURE FOR RECRUITMENT TO GROUP 'D' POSTS 

- GUIDELINES- 

1LWherever considered necessary, the General Managers may introduce 
v'ritten screening test as a method of selection. In the other cases, the selec:ion 
Will be held through viva-voce test of all the eligible candidates. In boTh the 
cses, the selected candidates shall be subjected to a physical efficiency test. 

. CONDUCT OF WRITTEN SCREENThTG TEST 

1 2.1 Candidates may be selected for recruitment through a two stage written 
tst. Question papers for both preliminary, as well as final test shall be based 

• on Class VIII standard. However, no question shall be asked for checking 
proficiency in language. Question paper should be entirely of the objective 

e for both preliminary as well as final tests. Question papers shall be printed 
in Hin land EnglisiL 

2.2 Answer scripts shall be readable on Optical Mark Readers (OMR) an 
evaluation of answer scripts shall be on computers. 

• 	2.3 Minimum pass marks for preliminary as well as final tests 
L.  or General candidates and 20% for SC/ST and OBC candidates. (Minimum 

• pass marks mean marks obtained in prelithinary test below which a candidate 
can not be called for final tests, or marks obtained in final test below which a 
andid'S name cannot be included in the select list for thawing of panels). 

• In order to eliminate the advantage of guesswork, one mark may be deducted 
çor three wrong answers (assuming choice of answers in objective type question 
papers is four in each question). 

.4 Results of the preliminary test should be tabulated. in order of merit of 
candidates. Thereafter, names of candidates equal to ten times the number of 

• 	vacancies should be picked up, while exercising due care to ensure adequate 

	

• 	
• vailability of candidates to meet requirements of reservations. 
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c1. 
' 2.5 The applications of  all candidates selected for the final stage of test should be scrutinjd. flOw, for checking their eligibility. The nathes of 

ineligible candidates should be struck out before publication of results, and the 
roll numbers of the successful candidates should be published in Rozgar 
Samachar/Einployment News. Simultaneously written intimation should also 
be sent to these candidates alongwith call letters for the final test. 

VIVA-VOCE TEST 

3.1 	
In the cases where it is not considered necessary to introduce written 

screening test, the selection will be done through vi'va-voce test which shall be 
conducted in accordance with the extant guidelines. 

The selection committee shall consist if 

PHYSICAL EFFICIENCY TEST 

4.1 The candidates who become due for empanelment on the basis of the 
result of the ilnal written screening test or the viva-voce test, as the case may 
be, shall be subjected to a physical efficiency test to assess their pfiysical fitness 
for the post. It will only be a qualifying test; Meritj for the purpose of 
empanelment, shall be decided on the basis of marks obtainedje written 
te,tr the viva-voce test, as the case may be. 

4.2 	
Physical efficiency test standards shall be prescribed, having regard 

fr' the nature of duties involved for the posts advertised for recruitment,tl
ie  General Manager. However, the physical efficiency test shall be the same for 

all categories for which a common selection is conducted. 

4.3 	
Physical efficiency test may be supervised bya cothmitteeofthjee railway officeir 	

iill be nominated by General Manager. One of these 
officers, will be nominated as the convener. At least one of these three should I ,  

be a medical officer. The officers - conducting the physical. efficiency test shall -result 	test to the 'Controller of Recruitment' i comp 	 mmediately after leti,' the tests. 


